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419

48

TraTeT (FRsf/emmaeT )

1.2609

g, dEe 1 foer fig
(TET T=9T TLF)

420

59

0.0198

TETTIT T

421

60

EIE

0.1651

STTAvE AT T g 09 I1ad,
AT T 2aTE 18 T,
TETeT AT STTrerer ¥
o], HATATS TAT 2,
HATIH THTeT faeer I 3o,
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NENREGIEE R E R EC
TEHTITH T AT,
TSI T FoAATH,
AT T HEa, fager
T Y, AT ST T+
T HIAT, ATAHETE I H1,
ST @I Fegdl
TTHEE TTHTRT T 9,
aetfee TAfEE T T,

Frad TAT Gral, TegdT
TeTate AT T
TIOE, ALTHFHATT AW,
qTaewg g T HLHH,
THET TG AT X
U, FTrAT AT 20,
THFAT Tl ZHIA, FI0
AT T TSI, STt
FUATT STATIH T AT,
AT HAGTT TR
ELEATA T TTH2aTH,
[ERIERGISSECIER I
TR, AL g
o =, s qEew
Fre AT THE A TTHTHTI T
¥, TAEATT 8 T AW,
FHAT AT TATH,
GTEARTIHTR SRISTTETE
I T qeATaATe

422

62

0.0199

FTEERT THTE SRTRI9T TH1E
REREKIEE LRI
& {79 T AUE aTershae
Tred, =9 & v $A
T AU ae¥Td ATed,
A I AU < TH1E
TSI, 29T ST
FTETer FI9 ATF B,
EEICIFAECEIEEE R EIRE
STeRTeT faeer |19 g1,
HATIH TH1eT fawter, HI
AT g, e S
AT, TeT AT, /1
arow T FRee. wEa,
T AT AT, T,
T AT ForeATe]. HIaH,
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fareraT uE whiee. SEa,
AATHFHTY, T AT, THT
T, TEH, {7 AT
THIT HICET. SHTEY ATH
THIT THEAT, ATEE ATH
THY. FA GAH, T
AMTF TS, o <Y, J9
Ao g, TodT, Tirex
AT G, TR,
EEELE IR CIR
TTHaTTE. 3T, aTEE MU
I, ATATET THLHTT
geftar &1 o 2,
AT FATIT TIT SATF
ATLTAOT, AT T4 3T
RIS, AT "ea Ty
ELIATA | ATE T2,
Fe] ST AR g, ST T
FATS AT AFY, ATHIH T
Ao o=, e
HITHFATL HIT ATEH
AT, THAT ST ATH
T, ST e
TTHHEF TTHIHTI T ATH
¥, THATT | AIAHg Je
ATF AT FTHAT ST
ATF T, FEHTT AT
o 7 U e

423

73

FT 0.0124

FTEAHTIHTE STTSTTTETE
AT T TATATA, IT6E
T ATAHETH JTad, T
SHraeaHTY T g+ aTed,
A T aF THT8 o,
TETST STHEEE Sraerel I
T i AeaAE, Fewars
AT g HATIH TR famrer
THT goF , T A o
AR, TEEITH O
AT, TAETRT T
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T THYA HTordT T T
THEAT JAT TH, FA
HAATH T TSI T3+ &1
AT G o ST
IR EREIECEN
TTHENTE gRITH ToU=% a9
TTHEH, AT T g
, ATATEIE TAFHATE gefes
oo fees, FEerer FAter o
AT, ST O [,
TS AAGTANE TR
ELIATA T e, qo]
AT T goF THL THT FAE
T AFY, ATEOTH T T,
[ERIERGISSECIER IR
AR, FHAT T,
FAITHIEH Frg e THEah
AT T 9L, THATT 9]
AT (g T SATH FHAT
T T, TR A

ATa g T AR

UIER:D

424

1193

0.0727

R RuEEIR

425

1218

ElE

1.1065

TSI T 3eat, e
TraEaEy, AT O 3o,
TEAT Tt TrHEa=T, fo T =1
THEAET, §AMT q. I,
T TAT eleg THTT, Folex
T HIaws 7, Ha=EE T
v AT, g% T gTAA35,
TS T GFATH, T T
T GF, T T G

426

1218/2

0.0169

oTTfea aaT I, et i
TL, TAE, TH, AR T
1

427

1218/3

0.0292

MEEEIEECIE E R
ARTATY, AT AZaw
T oTe9] ATZTATE, A
ARTA T =g AT,
REAIEER I CECIIEIEAC IR
AT Eeg] AT

428

978/1/1/1

0.2913

T rer sTfevaTe O rET
ARTA, T Afgaw
T T SARTATY, T,
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AT, HIHA ‘1_9[ ‘hgcll,
=T T9aT gt

429 ||978/1/1/3/1 ||f==ft Fir 0.5224||smerarT ITed T S1ev fHg
e, AT FHTT RITATRAT
T FIHAT FHITATHRAT

Total(| 61.2541

[®T. |. CE-ROBPL/30010/73/23-24/3D2]
g T, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 29th May, 2026

S.0. 2722(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 922(E) Dated:19/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of (widening/two lane with paved shoulder/four laning etc.,),
maintenance, management and operation of Orchha - Tikamgarh NH-539 in the stretch of land from Km. 2+600 to
Km. 44+330 in the district of NIWARI in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Times of India Daily Bhopal”
dated 01/03/2026 , “Dainik Bhaskar Sagar” dated 03/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NHS39 in the stretch
of land from Km. 2+600 to Km. 44+330 in the district of NIWARI in the state of MADHYA PRADESH.

[State: MADHYA PRADESH |[District: NIWARI |
SL || Survey/Plot Type of Land Nature of Land Area Name of Land
No. Number (in Hectares)|[ Owner/Interested
Person

| 3 | 4 L s | 6 |

|Taluk: Prithvipur |

|Village: Chirpura |

1 |11 Private Agriculture 0.1377||Ramlakhan son of
Sukhnandan

2 (224 Private Agriculture 0.0019([Hariom, father of
Kishorilal

|227 ||Governrnent ||Agriculture || 0.0222||M.P. Government |

|240/2 ||Private ||Agriculture || 0.0032||Lachhiwai wife of |




[T &% 3(ii)]

HILT =T TSI AT

45

Narayandas
1289/2577,, Sanjay
Kumar father of
Phullan 322/2577,
Inda daughter of
Phullan 10/2577, Ravi
father of Phullan
322/2577, Sanjay
Kumar son of Phullan
Ahirwar 104/2577,
Ravi Kumar son of
Phullan Ahirwar
104/2577, Manoj
Kumar son of Phullan
Ahirwar 104/2577,
Manoj father of
Phullan 322/2577,

240/3 Private

Agriculture

0.0014

Lachhiwai wife of
Narayandas
1289/2577,, Sanjay
Kumar father of
Phullan 322/2577,
Inda daughter of
Phullan 10/2577, Ravi
father of Phullan
322/2577, Sanjay
Kumar son of Phullan
Ahirwar 104/2577,
Ravi Kumar son of
Phullan Ahirwar
104/2577, Manoj
Kumar son of Phullan
Ahirwar 104/2577,
Manoj father of
Phullan 322/2577,

240/4 Private

Agriculture

0.0011

Shivdayal father
Bhalle 1/2, Abhishek
Sanjeev Sanjay son of
Shivdayal 1/2

240/5 Private

Agriculture

0.0012

Shivdayal father
Bhalle 1/2, Abhishek
Sanjeev Sanjay son of
Shivdayal 1/2

241 Private

Agriculture

0.0031

Sanjay son of
Shivdayal 1/3,
Abhishek son of
Shivdayal 1/3,
Sanjeev son of
Shivdayal 1/3

]

|3 16 ||Govemment

| |A griculture

0.0612

|M.P. Government

10 (/320 Private

Agriculture

0.0014

Shivdayal father
Bhalle 1/2, Abhishek
Sanjeev Sanjay son of
Shivdayal 1/2

—
—_

321 Private

Agriculture

0.0023

Shivdayal father
Bhalle 1/2, Abhishek
Sanjeev Sanjay son of
Shivdayal 1/2

—
[\

53 Private

Agriculture

0.009

Ramkumar is the son
of Anantaraam,
Rajeshkumar is the
son of Gauriskar.

13 ||58 Private

Agriculture

0.2763

Vandana wife of
Ravindra Yadav,
Ramkumar son of
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L]

| |Anantaram

14

Private

Agriculture

0.1167

Vandana wife of
Ravindra Yadav,
Ramkumar son of
Anantaram

|

60

| |Government

| |Agriculture

0.0473||M.P. Government

736

| |Government

| |Agriculture

0.1097||M.P. Government

|

17

76

Private

Agriculture

0.0011

Prembai, widow of
Lachhi Prasad 3/32,
Meera daughter of
Sukhnandan 1/18,
Babulal father of
Sukhnandan 1/8,
Brijesh Kumar, father
of Lachhi Prasad 3/32,
Rajendra Prasad,
father of Lachhi
Prasad 3/32, Jag
Prasad father of
Hiralal 3/8, Narendra
Kumar father of
Lachhi Prasad 3/32.

77

Private

Agriculture

0.0013

Anil father Halku 1/3,
Meera widow Hallu
1/3, Sunil father

Halku 1/3

[1o]]

83

| |Government

| |Agricu1ture

0.0388|[M.P. Government

|Village: Jayora mora

1307

| |Government

| |Agricu1ture

0.008|[M.P. Government

B
21

1308

Private

Agriculture

0.0032

Shankar, Pramod,
Arjun son of Rajaram,
Ramku widow of
Rajaram

22|

1319

Private

Agriculture

0.0021

Shivdayal son of
Nathu, Roop Singh
father of Than Singh,
Ajay Singh father of
Mangal Singh, Maida
widow of Than Singh,
Ajit Singh father of
Mangal Singh,
Mangal Singh father
of Tulsi

w

1320

Private

Agriculture

0.0012

Balkishan father
Mulayam,
Rammurthy daughter
Mulayam, Ramku
widow Rajaram,
Makkhan daughter
Babu, Gulab father
Babu, Pramod father
Rajaram, Anil father
Mulayam, Khilan
daughter Babu,
Shankar father
Rajaram, Arjun father
Rajaram, Bhuvan
widow Mulayam,
Mamata daughter
Mulayam, Brijesh
father Mulayam

1322

Private

Agriculture

0.3219

gulaab pita kaamata,

lakshman pita
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L]

| |kaamata

25

1323

Private

Agriculture

0.0014

gulaab pita kaamata,
lakshman pita
kaamata

1324

Private

Agriculture

0.0025

gulaab pita kaamata,
lakshman pita
kaamata

1326

Common (Private/Government)

Agriculture

0.2077

1326/1 (0.077 ha.)
Dumma son of Kamtu
1326/2 (0.1300 ha.)
Government

1351

Private

Agriculture

0.002

Bhagwandas, Gulab,
Shankar, Kalyan
father Ramdayal

N
e

1352

Private

Agriculture

0.0013

Temple Shri Thakur
Vijayraghav Ji Seva

EH

1403

| |Private

| |Agricu1ture

0.0473

||M.P. Government

o]

1440

| |Government

| |Agricu1ture

0.1152

||M.P. Government

32

1448

Private

Agriculture

0.164

1448/1 Sukhram,
Suresh Prasad,
Khilan, Kishorilal son
of Ratanlal, Bhuvan
daughter of Ratanla

1450

Private

Agriculture

0.1111

1450/2 Sukhram,
Suresh Prasad,
Khilan, Kishorilal son
of Ratanlal, Bhuvan
daughter of Ratanlal

1452

Private

Agriculture

0.0011

Kishoris father
Ratanlal,
Prakashchandras
father Brishabh
Yadav, Maidabais
widow Thansingh,
Bhuvans daughter
Ratanlal, Sureshs
father Ratanlal, Ajit
Singhs father
Mangalsingh,
Rajeshkumars father
Kalyan, Khilans
daughter Ratanlal,
Pancham, a minors
father Gulavsingh,
guardians father
Gulabsingh, Ajay
Singhs father
Mangalsingh,
Roopsinghs father
Thansingh, Sukhrams
father Ratanlal,
Mangal Singhs father
Tulsi, Ramsanjivan, a
minors father
Gulavsingh, guardians
father Gulabsingh,
Bhagwandass father
Ramdayal, Ramesh, a
minors father Kalyan,
guardians father
Kalyan, Shankars
father Ramdayal

|98
W

2607/584

Private

Agriculture

0.1283

Matadin father Vinde,
Ramnath father
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Ragwar, Bhagirath
father Ragwar

2642/1313

Private

Agriculture

0.0714

Balkishan father
Mulayam,
Rammurthy daughter
Mulayam, Ramku
widow Rajaram,
Makkhan daughter
Babu, Gulab father
Babu, Pramod father
Rajaram, Anil father
Mulayam, Khilan
daughter Babu,
Shankar father
Rajaram, Arjun father
Rajaram, Bhuvan
widow Mulayam,
Mamata daughter
Mulayam, Brijesh
father Mulayam

2644/1353

Private

Agriculture

0.0008

Bhagwandas, Gulab,
Shankar, Kalyan
father Ramdayal

2645/1353

Private

Agriculture

0.1577

Bhagwandas, Gulab,
Shankar, Kalyan
father Ramdayal

[580/12

|Government

|Agriculture

1.3308]

|M.P. Government

583/1

Private

Agriculture

0.3756

Temple Shri Thakur
Vijayraghav Ji Seva

584

Common (Private/Government)

Agriculture

0.2996

Madhya Pradesh
Government

586/1

Private

Agriculture

0.0324

Abadhdevi Yadav
wife of Parshuram,
Damodar, Ramkishor,
Hariram father
Mulchand, Sangeeta
Daughter Mulchand,
Sunita Daughter
Mulchand, Rajkumari
Daughter Mulchand,
Kamlesh Daughter
Ramprasad,
Devkunwar Wife Vir
Singh, Sadhana
Daughter Ramprasad,
Imarat Widow
Ramprasad, Ratiram
S/o Ramprasad,
Valakdas S/o Harlal,
Ramesh S/o
Ramprasad,
Gaurishankar S/o
Ramprasad

600/1/3/3

Private

Agriculture

0.0061

Suman daughter of
Muluwan, Kailash
father of Muluwan,
Jashoda daughter of
Muluwan, Rachaka
daughter of Muluwan,
Dhanku daughter of
Richa, Laxman father
of Richa, Murti
daughter of Muluwan,
Kusma daughter of
Muluwan, Devan
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daughter of Richa,
Mohan father of
Muluwan,
Bhagwandas father of
Muluwan Reecha,
Jiyalal father of
Reecha

44 (1600/1/3/5 Private

Agriculture

0.0215

Ramlochan Ajaypal
father Matadin,
Matadin Rammilan
Ramratan father
Chhakkilal Shriram
father Chhakkilal,
Mithila wife
Dayaram,
Satyaprakash father
Ramratan, Rammilan
father Chhakki,
Dhuvpal Yashpal
father Shriram

|601 | |C0mmon (Private/ Government)| |Agriculture

0.6573

|M.P. Government

=)
AN ||

601/11 Private

Agriculture

0.1038

Mrs. Kunjan, wife of
Kalyan Singh; Mrs.
Phoolvati, wife of
Gulab Singh; Mrs.
Sheela, wife of
Bhagwan Das.

601/12 Private

Agriculture

0.0328

Sudhir son of Govind
Prasad Trivedi

HE|
3

48 |[601/2 ||Government

| |Agriculture

0.4031|[M.P. Government

|Village: Birora khet

49 (1023 Private

Agriculture

0.0393

Balaram, Raghuveer,
Virendrakumar son of
Baijnath, Mrs.
Harkumbar wife of
Baijnath, Anchu son
of Jasrath, Mrs. Nenu
wife of Anchu

50 ||1024 Private

Agriculture

0.4018

Balaram, Raghuveer,
Virendrakumar son of
Baijnath, Mrs.
Harkumbar wife of
Baijnath, Anchu son
of Jasrath, Mrs. Nenu
wife of Anchu

51 |]1035 Private

Agriculture

0.004

Gorelal, Chainu,
Kashiram, sons
Durgai, Munnu, Hira,
Soni, Ratiram, sons
Kamtuba, Mohanlal
Sevakram, sons
Phoolchand,
Sikharchand, Sitaram,
Phoolchand, sons
Parsu, Kaushalya,
daughter of Parsu,
Phoolchand, son of
Parsu

[106/2

|Govemment

| |A griculture

0.0056

|M.P. Government

W ||
W || N

107/1 Private

Agriculture

0.0172

Naaba Mecera
daughter of Phullu
Sir. Mother Mu.
Bhagwati, Jhandu son
of Janaki Prasad,
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Chillo, Makharan,
Bayjo daughters
Jamma, Kadora,
Ghasita sons Jamma,
Mu. Ramku Beba
Jamma, Rati wife of
Mathura Kalli wife of
Babulal Beba Phullu

107/2

|Government

| |Agriculture

0.0192

| |M.P. Government

W |l D
|| &

1074

Private

Agriculture

0.0028

Raghavendra Singh
son of Hira Singh,
Dharmvir Singh son
of Hira Singh,
Virender Singh
,Bhanu Pratap Singh,
Karan Singh Mu
Veyju widow Karan

wn

6

1076

Private

Agriculture

0.1345

Chhotiraja son of
Buddha Singh, Sakar
Singh, Bayjuraja,
Karan Singh,
Mithlesh Raja son of
Sujan Singh

1091

| |Government

| |Agriculture

0.0866||M.P. Government

W ||
[o =l | RN

110/1

Private

Agriculture

0.0515

Babulal, Mathura,
Kishorilal, son
Richhu, Maniyabai
widow Fundia

110/2

|Government

| |Agriculture

0.012||M.P. Government

D ||
(=} | Ne]

1101

Private

Agriculture

0.0013

Kashiram, Maniram,
Chainu, Gorelal, Boda
urph Hari son of
Durgai, Ratiram son
of Kamta, Champa
daughter of Durgai,
Munnu son of Kamta,
Souni son of Kamta,
Hira son of Kamta

—

1102

Private

Agriculture

0.0013

Kashiram, Maniram,
Chainu, Gorelal, Boda
urph Hari son of
Durgai, Ratiram son
of Kamta, Champa
daughter of Durgai,
Munnu son of Kamta,
Souni son of Kamta,
Hira son of Kamta

fo2 ||

111/1

| | Private

| |A griculture

0.0523||Rajuwa son Of Kamtul

63 ]

11172

| |Govemment

| |A griculture

0.0lZ”M.P. Government

11711

Private

Agriculture

0.1085||Rama wife of

Pritamlal

fos 1]

117/2

| |Governrnent

| |Agriculture

0.061

| |M.P. Government

1214

| |Governrnent

| |Agriculture

0.0744| |M.P. Government

@
67

1215

Private

Agriculture

0.0029([Adarsh ??Singh

Parmar, minor son of
Rajendra Singh,
guardian of Rajendra
Singh, Rajendra
Singh, son of Shivraj
Singh, Sharmila, wife
of Balveer Singh,
Usha Raja alias
Munna Raja, daughter
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of Raghuraj Singh,
Pritipal Singh, son of
Raghuraj Singh,
Raghavendra, son of
Shivraj Singh, Rajpal,
son of Shivraj Singh,
Vidya Kumari, wife
of Shivraj Singh,
Pratap Singh, son of
Raghuraj Singh,
Rajkumari, wife of
Mulayam Singh, Bud
Singh, son of Pyareju

68 [[1261

Private

Agriculture

0.0011

Prabhadevi is the wife
of Rajendra Prasad,
Rajani is the daughter
of Purushottam
Narayan, Seema is the
widow of
Purushottam Narayan,
Upma is the daughter
of Purushottam
Narayan, Rajendra
Prasad is the son of
Ramkumar

69 |[1264

Private

Agriculture

0.0011

Prabhadevi is the wife
of Rajendra Prasad,
Rajani is the daughter
of Purushottam
Narayan, Seema is the
widow of
Purushottam Narayan,
Upma is the daughter
of Purushottam
Narayan, Rajendra
Prasad is the son of
Ramkumar

70 (127072

Private

Agriculture

0.0011

Sabitri Devi, wife of
Ramkumar, Rajendra
Prasad, son of
Ramkumar

71 1271

Private

Agriculture

0.0012

Prabhadevi is the wife
of Rajendra Prasad,
Rajani is the daughter
of Purushottam
Narayan, Seema is the
widow of
Purushottam Narayan,
Upma is the daughter
of Purushottam
Narayan, Rajenda
Prasad is the son of
Ramkumar, Praveen
Kumar is the son of
Rajendra Prasad,
Sanjay is the son of
Rajendra Prasad,
Neeraj is the son of
Munnalal, Santosh
Kumar is the daughter
of Ramkumar

72 11280

Private

Agriculture

0.001

Urmila daughter of
Durga, Pyarelal,
Ganga Ram, Gorelal
son of Gullu, Sukku

widow of Gullu,




52

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

3
~

||
AN ||

NI
[e<N RN

0 ||
(=} | Ne]

e 0 (oo || oo

Prabha daughter of
Durga, Prakash son of
Durga, Gomti widow
of Durga, Puran son
of Durga

[73 1284

Private

Agriculture

0.3961

Murat Singh T.
Bhagwandas Guddu
Pappu Ram Pramod
Rajesh T. Murat
Singh, Sheela
daughter of Pragi

1285

Private

Agriculture

0.0013

Mahesh Prasad son of
Dharmesh Bhargava ,
Rameshwar Prasad
son of Dharmesh
Bhargava

[1289

| |Government

| |Agriculture

0.198

|M.P. Government

129/1

Private

Agriculture

0.0855

Mukesh,Gajendra
Singh sons of
Prabhudayal, Mu.
Manojkumari widow
Sures

[12912

| |Government

| |Agricu1ture

0.0045

|M.P. Government

1290

Private

Agriculture

0.0031

Prabhadevi is the wife
of Rajendra Prasad,
Rajani is the daughter
of Purushottam
Narayan, Seema is the
widow of
Purushottam Narayan,
Upma is the daughter
of Purushottam
Narayan, Rajenda
Prasad is the son of
Ramkumar, Praveen
Kumar is the son of
Rajendra Prasad,
Sanjay is the son of
Rajendra Prasad,
Neeraj is the son of
Munnalal, Santosh
Kumar is the daughter
of Ramkumar

[130

| |Govemment

| |Agriculture

0.462

|M.P. Government

1301/1

Private

Agriculture

0.0409

Mathura, Dayali,
Sarju son of
Chhandiya, Achhelal,
Ramnath, Lachhuba
son of Hardas,
Pyarelal, Gullan,
Premlal, Bhaiyaram,
Mukesh son of
Lachua, Ramprasad
son of Sukhnandan
Pal, Khuman son of
Sukhnandan Pal

[1301/3

|Govemment

| |A griculture

0.0429

|M.P. Government

[1304/1/3

| |Govemment

| |A griculture

0.3142

|M.P.Govemment

1307/2

Private

Agriculture

0.2036

Damru son of Daulat,
Jamuwa son of Dalsih

1307/3/3

Private

Agriculture

0.1377

Gurudevi, widow of
Ramdas; Rupa
Balmiki, daughter of
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Ramdas; Omprakash,
Rakesh, Kailash
Balmiki, and
Devendra Balmiki,
son of Ramdas

| 1308 | |Government

|Agriculture

0.0166

|M.P. Government

131/1 Private

Agriculture

0.2303

Dhaniram son of
Radhalal

| 13172 | |Government

|Agriculture

0.109

|M.P. Government

0 || o0 x || o0
[c<B | BN || n

1310 Private

Agriculture

0.1106

Urmila daughter of
Durga, Pyarelal,
Ganga Ram, Gorelal
son of Gullu, Sukku
widow of Gullu,
Prabha daughter of
Durga, Prakash son of
Durga, Gomti widow
of Durga, Puran son
of Durga, Mewa D/O
Gullu

[13102/2  |[Private

|Agriculture

0.0697

|Kallu son of Paluwa

132/1 Private

Agriculture

0.2264

Dhaniram son of
Ramlal

[132/2

|Government

|Agriculture

0.109

|M.P. Government

O || \© O
N = (=]

1326 Common (Private/Government)

Agriculture

0.0036

Govnernment,
Phulabai wife of
Harcharan, Lalatia
wife of Jagdish
Ahirwar, Rajeshwari
widow of Kunwarlal
Dangi, Neha, Nidhi
daughter of Kunwarlal
Dang

\O
W

1333/1/1 Private

Agriculture

0.1051

Malti, Rampyari
daughter of Rattu
Ahirwar, Satendra,
Ramyji, Ramkishore,
Mukesh son of Rattu
Ahirwar, Dhumiya
wife of Mohan

| 1334 | |Govemment

|Agriculture

0.031

|M.P. Government

1346 Private

Agriculture

1.3254

Baldeb Prasad Singh
son of Shyam Singh

O O || \©

137/1 Private

Agriculture

0.2818

Vidya, son of
Shivdayal; Veersingh,
son of Dakhi;
Premnarayan, son of
Shivdayal;
Gajrajsingh, son of
Dakhi; Raghuveer,
son of Rampyare;
Rohit, son of Mohit,
son of Durg Singh

[137/2

|Governrnent

|Agriculture

0.113

|M.P. Government

O || \©
[N RN

138/1 Private

Agriculture

0.2217

Mukesh father Jagdish
Prasad, Rakesh father
Jagdish Prasad

[138/2

|Governrnent

|Agriculture

0.138

|M.P. Government

—
=
=)

139/1 Private

Agriculture

0.0751

Mukesh father Jagdish
Prasad, Rakesh father
Jagdish Prasad
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[1392

| |Government

| |Agriculture

0.04

||M.P. Government |

140/1

Private

Agriculture

0.0834

Pukhkhan, Mulia, and
Rajan Baini are
daughters of Hardas,
Lachuba, Ramnath,
and Achhe Lal. Sons
of Hardas H. 1/4,
Pyarelal, Gullan
Premlal, and
Bhaiyaram Mukesh
are sons of Lachuva

[140/2

| |Government

| |Agriculture

0.0763

||M.P. Government

144/1

Private

Agriculture

0.0465

Rani wife of
Devendra Dangi,
Hiralal father
Nanduwa, Jhumklal
father Nanduwa

[144/2

|Government

| |Agriculture

0.109||M.P. Government

145/1

Private

Agriculture

0.0496||Rani wife of

Devendra Dangi,
Hiralal father
Nanduwa, Jhumklal
father Nanduwa

[145/2

| |Government

| |Agriculture

0.101

||M.P. Government |

[146

| |Government

| |Agriculture

0.053||M.P. Government |

147

Private

Agriculture

0.0098||Randhir Singh son of

Dhaniram, Manohar
Singh son of
Dhaniram

[148

|Govemment

| |Agriculture

0.057||M.P. Government

149

Private

Agriculture

0.0148||Randhir Singh son of

Dhaniram, Manohar
Singh son of
Dhaniram

149

Private

Agriculture

0.0503|[Randhir Singh son of

Dhaniram, Manohar
Singh son of
Dhaniram

[150

| |Govemment

| |Agriculture

0.053||M.P. Government

151

Private

Agriculture

0.0778|[Mansingh, Bhajanlal,

Swami Prasad,
Jagdish Prasad son of
Baijnath

175/1

Private

Commercial

0.3271

Gyansingh, Suresh,
Mukesh son of
Nathuram

[175/2

| |Governrnent

| |Agriculture

0.0559||M.P. Government

176/1

Private

Commercial

0.0065||Gyansingh, Suresh,

Mukesh son of
Nathuram

180

Private

Agriculture

0.0023||Devsingh,Bharatsingh

son of Shri Ram
Na.Ba. Natiraja son of|
Rambhajur sir father of
Rambhajur son
Harnarayan, Virsingh
Ramsingh Putragan
Dayaram

183

Private

Agriculture

0.3083|[Devsingh,Bharatsingh

son of Shri Ram
Na.Ba. Natiraja son of|
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127

Ramhajur sir father of
Rambhajur son
Harnarayan, Virsingh
Ramsingh Putragan
Dayaram

185/1/1

Private

Agriculture

0.0972

Sallo daughter of
Dullichand, Farsram,
Omprakash son of
Dullichand

186

Private

Agriculture

0.4798

Raghavendra Singh,
son of Hira Singh,
Dharamveer Singh,
son of Hira Singh,
Surendra Singh, son
of Ranpal Singh,
Raghavendra, son of
Ram Singh, Arvind,
son of Veer Singh.

187

Private

Agriculture

0.1573

Surendra Singh son of
Ranpal Singh,
Raghavendra son of
Ram Singh, Arvind
son of Vir Singh

290

Private

Agriculture

0.0004

Swami Prasad son of
Bhaiyalal Yadav

292/1

Private

Agriculture

0.004

Swami Prasad son of
Bhaiyalal Yadav

300

Private

Agriculture

0.0039

Mukul Minor Son of
Arvind Singh
Guardian Arvind
Singh Son of Vir
Singh Dangi, Ashish
Minor Son of Arvind
Singh Guardian
Arvind Singh Son of
Vir Singh Dangi,
Ganesh ,Son of
Vindravan, Santaram
Son of Chintaman,
Dinesh Son of
Vindravan, Kalyandas
Putra Chintaman

303

Private

Agriculture

0.001

Birsingh son of
Dayaram, Ramsingh
son of Dayaram,
Hargobind, Sons
Jalam, Roop Singh,
Rajendra Singh,
Dashpal son of
Hargovind

304

Private

Agriculture

0.0018

Mukund urf Mukul
minor son of Arvind,
guardian Arvind
Dangi, Ashish minor
son of Arvind,
guardian Arvind

305

Private

Agriculture

0.0014

Bhavnarpratap Singh,
minor son of
Narendra Singh,
guardian, Ravindra
Singh, son of
Surendra Singh,
Chintaman, son of
Halku, Kamlesh,
daughter of
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129

130

132

133

Bhaiyaram,
Bindraban, son of
Halku, Sheela, widow
of Bhaiyaram,
Maithali, son of
Bhaiyaram, Satish,
son of Ratanlal,
Brijkishore, son of
Bhaiyaram

306

Private

Agriculture

0.0006

Bhavnarpratap Singh,
minor son of
Narendra Singh,
guardian, Ravindra
Singh, son of
Surendra Singh,
Chintaman, son of
Halku, Kamlesh,
daughter of
Bhaiyaram,
Bindraban, son of
Halku, Sheela, widow
of Bhaiyaram,
Maithali, son of
Bhaiyaram, Satish,
son of Ratanlal,
Brijkishore, son of
Bhaiyaram

358

Private

Agriculture

0.0012

Babulal son of
Shyamlal, Ramswasp
son of Shyamlal,
Veeran, Rakesh, sons
of Rajdhar, Usha
daughter of Rajdhar,
Prince widow of
Rajdhar

360

Private

Agriculture

0.0014

Babulal son of
Shyamlal, Ramswasp
son of Shyamlal,
Veeran, Rakesh, sons
of Rajdhar, Usha
daughter of Rajdhar,
Prince widow of
Rajdhar

361

Private

Agriculture

0.0012

Babulal son of
Shyamlal, Ramswasp
son of Shyamlal,
Veeran, Rakesh, sons
of Rajdhar, Usha
daughter of Rajdhar,
Prince widow of
Rajdhar

364

Private

Agriculture

0.0019

Babulal son of
Shyamlal, Ramswasp
son of Shyamlal,
Veeran, Rakesh, sons
of Rajdhar, Usha
daughter of Rajdhar,
Prince widow of
Rajdhar

365

Private

Agriculture

0.001

Vinod Kumari wife of
Babulal, Ramkali wife
of Ramswaroop

366

Private

Agriculture

0.001

Vinod Kumari wife of
Babulal, Ramkali wife
of Ramswaroop
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144

376

Private

Agriculture

0.0055

Manoharlal Randhir
son of Dhaniram,
Ladkubar daughter of
Pragi, Ramsakhi
widow of Matadin,
Parasram Omprakash
son of Dulichand,
Tankbai widow of
Nathuram, Lallu son
of Gobindas, Mahum
son of Dharamdas,
Ramnath son of
Shivprasad, Kamala
widow of Jhandu,
Pyari widow of
Dharamdas, Komal
Guddi Sheela
daughter of Dakhi,
Vinaypal son of
Matadin, Karansingh
son of Gobindas,
Sadip son of
Ramsevak, Pradeep
son of Ramsevak,
Suresh son of
Nathuram, Halke son
of Ramdas, Gulab son
of Dharamdas

379

Private

Agriculture

0.098

Geeta Sunita daughter
of Nathuram, Babulal
son of Shyamlal

[421

|Government

|Agriculture

0.0266

|M.P. Government

618

|Private

|Agriculture

0.001

[Shri Thakur Mahabirji

624

Private

Agriculture

0.0011

Maya, widow of
Omprakash, Sandhya,
Pooja, daughters of
Omprakash,
Pawankumar, Ashish,
sons of Omprakash

625

Private

Agriculture

0.0017

Mabhesh Prasad son of
Dharmesh Bhargava
Hall Residence Goa
Dasgoi Ahmedabad
Gujarat, Rameshwar
Prasad son of
Dharmesh Bhargava

628

Private

Agriculture

0.0034

Mabhesh Prasad son of
Dharmesh Bhargava
Hall Residence Goa
Dasgoi Ahmedabad
Gujarat, Rameshwar
Prasad son of
Dharmesh Bhargava

629

Private

Agriculture

0.0012

Maya, widow of
Omprakash, Sandhya,
Pooja, daughters of
Omprakash,
Pawankumar, Ashish,
sons of Omprakash

630

Private

Agriculture

0.0013

Mabhesh Prasad son of
Dharmesh Bhargava
Hall Residence Goa
Dasgoi Ahmedabad
Gujarat, Rameshwar
Prasad son of
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[145]

149

—
W
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||Dharmesh Bhargava |

632

Private

Agriculture

0.1138|[Sampkunwar widow
of Malkhan, Nidhi
daughter of Malkhan,
Ramju daughter of
Malkhan, Rampal son
of Malkhan,
Maithilisharan Son of
Sukhnandan

69

| |Government

| |Agriculture

0.0182||M.P. Government |

[74/2

| |Government

| |Agriculture

0.0051|[M.P. Government |

[78/2

| |Government

| |Agriculture

0.1 13||M.P. Government |

79/1

Private

Agriculture

0.0031|(Bhajanlal son of
Baijnath, Pratap Singh
son of Raghuraj
Singh, Rampal Singh
son of Raghuraj
Singh, Pratipal Singh
son of Raghuraj Singh

[79/2

| |Government

| |Agriculture

0.0073||M.P. Government

80

Private

Agriculture

0.004(|Bhajanlal son of
Baijnath, Pratap Singh
son of Raghuraj
Singh, Rampal Singh
son of Raghuraj
Singh, Pratipal Singh
son of Raghuraj Singh

83

Common (Private/Government)

Agriculture

0.0058|[Omprakash son of
Dulichand, Farsram
son of Dulichand,
Government

[84/2

| |Govemment

| |Agriculture

0.0547||M.P. Government |

|Village: Madia Mota

154

—
W
[®))

[ | =
W [l
ol | ]

—
W
\O

173

Common (Private/Government)

Agriculture

0.2841|[Shirobhan Singh,
Prakash, Ramesh,
Suresh, Preetam
Singh, t. Ramnath,
Government

174

Common (Private/Government)

Agriculture

0.147||Chandansingh, son of
Nanhebhaiya;
Santaram Singh, son
of Nanhebhaiya;
Poorn Singh, son of
Nanhebhaiya; Vijay
Singh, son of
Nanhebhaiya;
Government of
Madhya Pradesh

175

Common (Private/Government)

Agriculture

0.1192||Santaram Singh, son
of Nanhaibhai, Vijay
Singh, son of
Nanhaibhai, Chandan
Singh, son of
Nanhaibhai,
Government of
Madhya Pradesh

[219

| | Private

| |A griculture

0.2009||Asharam son Rajaram |

[220

| |Private

| |Agriculture

0.2059||Asharam son Rajaram |

223

Private

Agriculture

0.0982(|Nathuram son of
Harnarayan,
Rajkunwar Bewa
Harnarayan
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E 224 Common (Private/Government)

Agriculture

0.3556

Shashank, son of
Virendra Kumar;
Amuvar, son of
Virendra Kumar;
Government of
Madhya Pradesh

161(|1236 Common (Private/Government)

Agriculture

0.0252

Babbu alias Brijesh,
son of Sarman,;
Ramsajeevan, son of
Ramesh Nayak; Anil,
son of Sarman;
Rajeshkumar, son of
Ramesh Nayak;
Ramsakhi, daughter
of Sarman;
Balkumari, daughter
of Sarman; Sarla
Bewa, Ramesh
Nayak; Rajkunwar
Bewa, Sarman; M.P.
Goverment

162{[237 Common (Private/Government)

Agriculture

0.0016

Virender Kumar, son
of Krishnachand,
Government of
Madhya Pradesh

163][239 Common (Private/Government)

Agriculture

0.0832

Omprakash son of
Ramprasad,
Jayprakash son of
Ramprasad, Durwa
son of Guruwa,
Ramashankar son of
Kunwarlal,
Phoolchand son of
Ramprasad,
Kailashnarayan son of’
Ramprasad, Shashank
son of Birendra
Kumar, Umashankar
son of Kunwarlal,
Government of
Madhya Pradesh

164(|1240 Common (Private/Government)

Agriculture

0.1496

Omprakash son of
Ramprasad,
Jayprakash son of
Ramprasad, Durwa
son of Guruwa,
Ramashankar son of
Kunwarlal,
Phoolchand son of
Ramprasad,
Kailashnarayan son of’
Ramprasad, Shashank
son of Birendra
Kumar, Umashankar
son of Kunwarlal,
Government of
Madhya Pradesh

165|243 Common (Private/Government)

Agriculture

0.2531

Phoolchand, son of
Lampu alias
Ramprasad,
Government of
Madhya Pradesh

|269 | |Private

|Agriculture

0.0005

|Kesar wife of Halku

—_ [ —
[N 1E=a)
N |[D

277 Common (Private/Government)

Agriculture

0.11

Raghuveer Sahi,
Pushpendra Singh,
Kishore Singh, sons
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of Tulsi, Government
of Madhya Pradesh

278

Common (Private/Government)

Agriculture

0.0368

Raghuveer Sahi,
Pushpendra Singh,
Kishore Singh, sons
of Tulsi, Government
of Madhya Pradesh

279

Common (Private/Government)

Agriculture

0.0429

Dhaniram son of
Gyaprasad,
Munnidevi daughter
of Gyaprasad,
Rameshkumar son of
Gyaprasad, Ramkisun
son of Gyaprasad,
Ramsevak son of
Gyaprasad,
Government

280

Common (Private/Government)

Agriculture

0.0842

Dhaniram son of
Gyaprasad,
Munnidevi daughter
of Gyaprasad,
Rameshkumar son of
Gyaprasad, Ramkisun
son of Gyaprasad,
Ramsevak son of
Gyaprasad,
Government

281

Common (Private/Government)

Agriculture

0.0893

Lakshmiprasad, son
of Muralidhar;
Santoshkumar, son of
Ambika Prasad;
Ramratan, son of
Lakshminarayan;
Sushil Sudhir Kumar,
son of Shobharam;
Ramkumar, son of
Lakshminarayan;
Leela Bewa Mahesh;
Gangaram, son of
Lakshminarayan; Tara
Sonal Nandini, minor
daughter of Mahesh,
guardian mother
Leela; Princ Kumar,
son of Revashankar;
Rajkunwar Bewa
Dwarkaprasad;
Government

284

Common (Private/Government)

Agriculture

0.0471

Virendra Kumar, son
of Krishnachand,
government

285

Common (Private/Government)

Agriculture

0.0277

Kesar wife Halku,
government

286

Common (Private/Government)

Agriculture

0.0609

Mukesh, son of
Jagdish Prasad,
Rakesh, son of
Jagdish Prasad,
Government

287

Common (Private/Government)

Agriculture

0.0933

Mukesh, son of
Jagdish Prasad,
Rakesh, son of
Jagdish Prasad,
Government

288

Common (Private/Government)

Agriculture

0.0344

Surajsih son of
Asharam, Sovran son
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of Puttansih,
Kalyansih son of
Asharam, Panakuwar
Bewa son of
Puttansih, Gulavsih
son of Asharam,
Veersih son of
Asharam, official

177([291 Private

Agriculture

0.0383

Kashiram son of
Ramcharan, Bhansih
son of Ramcharan,
Shyamvai widow
Ramcharan

178](292 Common (Private/Government)||Agriculture

0.3803

Dilla, son of Lampu;
Dhusiya widow
Maunlal; Pyaribai,
wife of Fusse;
Mayaramrati,
daughter Tota; Sonu,
minor son Tota,
guardian mother
Pukkhan; Dhumia,
widow Lampu;
Pukkhan, widow
Tota; Rajkumari,
daughter Fusse;
Pyarelal, son Fusse;
Goma, wife Ramnath;
Kashiram, son Fusse;
Jamna, son Lampu;
Shanti, daughter of
Pushpa Ramsakhi,
Lampu; Sundar, son
Fusse; Pramod, son
Tota; Amcharan, son
Maunlal; Ashok,
minor son Tota,
guardian mother
Pukkhan; Jagdish, son
Ramnath; Santosh,
son Ramnath; Suresh,
son Ramnath;
Brijendra, son
Ramcharan; Jagdish,
son Ramcharan;
Kailash Prasad, son
Ramcharan,;
Government

179]292/748 Common (Private/Government)||Agriculture

0.14

Ramcharan, son of
Maunalal; Dhukiya
Bewa, Monelal;
Brijendra, son of
Ramcharan; Jagdish,
son of Ramcharan;
Kailash Prasad, son of
Ramcharan;
Government

]|
e
=

|293 | |Governrnent

| |Agriculture

0.3667|

|M.P.Government

—
o]
—_

293/745 Common (Private/Government)||Agriculture

0.0931

Mu. Maniya Veva
Parvata Narayan
Dhanju Ta. Parvata
Shyam Rajaweti
Shanti Rati daughter
Parvata 1/2 Ladhua
Ta. Halka 1/2,
Government
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|425

293/746

Common (Private/Government)||Agriculture

0.2298

Ramdas son of Gulte,
Ramcharan son of
Maunlal, Chhandi son
of Gulta, Harbu
widow of Lakshman,
Harprasad son of
Lakshman, Ramsevak
son of Lakshman,
Sushila daughter of
Lakshman,
Manakunwar daughter
of Lakshman,
government

[294

| |Government | |Agriculture

0.6519

| |M.P. Government

32/9

Private Agriculture

0.3818

Nathuram, son of
Lalanju; Prakash, son
of Lalanju

419

Common (Private/Government)|[Agriculture

0.0003

Ramashankar, son of
Kunwarlal,
Umashankar, son of
Kunwarlal,
Government

420

|Government | |Agriculture

0.0315

||M.P. Government

421

Common (Private/Government)|[Agriculture

0.0026

Rajkumari Daughter
Fusse, Pukkhan
Widow Tota, Pramod
Widow Tota, Ashok
Son Tota, Ramcharan
Son Maunlal, Dumiya
Widow Lampu,
Sundarlal Son Fusse,
Maya Daughter Tota,
Pyarelal Son Fusse,
Jamuna Son Lampu,
Ramrati Daughter
Tota, Sonu Son Tota,
Ghukiya Widow
Maunlal, Ramsakhi
Daughter Lampu,
Kashiram Son Fusse,
Prem Daughter
Gorelal, Dilla Son
Lampu, Pushpa
Daughter Lampu,
Pyariwai Wife Fusse,
Shanti Daughter
Lampu, Gomadevi
Wife Ramnath,
Santosh Son
Ramnath, Jagdish Son
Ramnath, Suresh Son
Ramnath,
Government

422

|Governrnent | |Agriculture

0.134

| |M.P. Government

423

Common (Private/Government)||Agriculture

0.2468

Radhalal, son of
Gokal; Kattulal, son
of Vindepresad;
Government

424

Private Agriculture

0.0945

Devendra, son of
Mehrwan Singh;
Lokendra, son of Pran
Singh; Virendra
Kumar, son of Pratap
Singh

| |Comm0n (Private/Government)| |Agriculture

0.0042

||Gayatri Bewa Pratap
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Singh, Sadhana
daughter of Pratap
Singh, Shivani
daughter of Pratap
Singh, Virend son of
Pratap Singh,
Draupadi Bewa
Mehrwan Singh,
Devendra son of
Mehrwan Singh,
Arvind son of
Mehrwan Singh,
Shivdhara daughter of
Mehrwan Singh,
Rachna daughter of
Mehrwan Singh,
Rashmi daughter of
Mehrwan Singh, Pran
Singh son of Jasrath
Singh, Government

192|(484 Common (Private/Government)|[Agriculture

0.0977

Pratap Singh
Mahendra Singh, son
of Jasrath; Lakhan,
son of Hargovind,
official

193][485 Common (Private/Government)||Agriculture

0.0559

Chandansingh, son of
Nanhebhaiya;
Santaramsingh, son of
Nanhebhaiya;
Poornansingh, son of
Nanhebhaiya;
Vijaysingh, son of
Nanhebhaiya;
Government

485/730 Private

Agriculture

0.0135

Puttansingh, son of
Asharam

487 Private

Agriculture

0.0146

Preetamsingh, son of
Nathu

— — —
\O \O \O
N N N

488 Private

Agriculture

0.0002

Surajsih, son of
Asharam; Sowran,
son of Puttansih;
Kalyansih, son of
Asharam; Panakuwar
Bewa, son of
Puttansih; Gulavsih,
son of Asharam,;
Veersih, son of
Asharam

517 Common (Private/Government)||Agriculture

0.0111

Hardas, son of Raju,
governmental

— —
\O O
3] ~

523 Common (Private/Government)||Agriculture

0.21

Ramyjisharan, son of
Ramswaroop;
Avadhsharan, son of
Ramswaroop; Pushpa
Bewa, Ramswaroop;
Government

199(|524 Common (Private/Government)||Agriculture

0.3574

Sukhnandan, son of
Chhakki; Valveer
Ramsahay
Ramkumar, son of
Parsuram; Puppa
Vewa, Parsuram,;
Chhaya Maya,
daughter of Parsuram;
Government
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200527

Common (Private/Government)||Agriculture

0.2519

Raghuveer
Pushpendra
Kishorsingh, inherited
from Tulsi 3/4 share;
Mu. Ajab Beba
Chitaman Sanju
Manju inherited from
Chippu alias
Chintaman, new;
Radha, daughter of
Chintaman, mother
Ajab; Lallu Munnalal
Parmannad inherited
from Giloni 3/16
share;
Raghuveersingh, son
of Tulsi;
Pushpendrasinh, son
of Tulsi; Kishorsingh,
son of Tulsi;
Governmental

201)(528

Common (Private/Government)|[Agriculture

0.342

Raghuveer Singh, son
of Tulsi; Pushpendra
Singh, son of Tulsi;
Kishore Singh, son of
Tulsi; government

202)(529

Common (Private/Government)|[Agriculture

0.2348

Gayatri Bewa Pratap
Singh, Veerendra son
of Pratap Singh,
Sadhana daughter of
Pratap Singh, Shivani
daughter of Pratap
Singh, Pransingh son
of Jasrath Singh,
Arvindra son of
Mehrwan Singh,
Devendra son of
Mehrwan Singh,
Shivdhara daughter of
Mehrwan Singh,
Rachna daughter of
Mehrwan Singh,
Rashmi daughter of
Mehrwan Singh,
Droupati Bewa
Mehrwan Singh,
Government

203(/530

Common (Private/Government)||Agriculture

0.2207

Devendrasingh
Vinayapalsingh
Digvijaysingh son of
Matadeen, Ramsakhi
Bewa Matadeen,
government

204|531

Common (Private/Government)||Agriculture

0.2479

Upendra Singh, son of]
Suraj Singh; Ratan
Singh, son of Bahadur
Singh; Ameer Singh,
son of Bahadur Singh;
Aniruddh Singh,
minor, son of Kalyan
Singh Dangi, father
Kalyan, son Harnam
Singh; Arvindr Singh,
son of Suraj Singh;
Governmental

Rodlfs32

| |Comm0n (Private/Government)| |Agriculture

0.1829

||Dhaniram son of
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Gyaprasad,
Munnidevi daughter
of Gyaprasad,
Rameshkumar son of
Gyaprasad, Ramkisun
son of Gyaprasad,
Ramsevak son of
Gyaprasad,
Government

206](533 Common (Private/Government)||Agriculture

0.3695

Manoj Kumar, son of
Premnarayan;
Brijmohan, son of
Premnarayan;
Taradevi, daughter of
Premnarayan; Manju,
daughter of
Premnarayan;
Shivani, daughter of
Premnarayan;
Devendra, son of
Radheshyam; Uma
Devi, widow of
Radheshyam; Asha,
daughter of
Radheshyam; Anand,
son of Radheshyam,;
Archana, daughter of
Radheshyam,;
Government

[
(e
-

534

|Government

| |Agriculture

0.162

|M.P. Government

%)
(=]
0

535 Common (Private/Government)|[Agriculture

0.4064

Surajsih son of
Asharam, Sovaran son
of Puttansih,
Kalyansih son of
Asharam, Panakuwar
Bewa son of
Puttansih, Gulavsih
son of Asharam,
Veersih son of
Asharam, official

[ %)
(=3
\O

|5 36 | |Private

| |Agriculture

0.0009

|Keshar wife Halku

S
—_
(=]

538 Common (Private/Government)||Agriculture

0.0163

Surajsih son of
Asharam, Sovaran son
of Puttansih,
Kalyansih son of
Asharam, Panakuwar
Bewa son of
Puttansih, Gulavsih
son of Asharam,
Veersih son of
Asharam, official

)

11}(539 Common (Private/Government)||Agriculture

0.3787

Surajsih son of
Asharam, Sovarn son
of Puttnasih,
Kalyansih son of
Asharam, Panakuwar
Bewa Puttnasih,
Gulavsih son of
Asharam, Veersih son
of Asharam, Official

)
[\

|54O | |Govemment

| |A griculture

0.077

|M.P. Government

[\S}
—_
[

541 Common (Private/Government)||Agriculture

0.069

Manoj Kumar son of
Premnarayan,
Brijmohan son of
Premnarayan,
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Taradevi daughter of
Premnarayan, Manju
daughter of
Premnarayan, Shivani
daughter of
Premnarayan,
Devendra son of
Radheshyam, Uma
Devi widow of
Radheshyam, Asha
daughter of
Radheshyam, Anand
son of Radheshyam,
Archana daughter of
Radheshyam,
Government

542

Common (Private/Government)

Agriculture

0.3756

Manoj Kumar son of
Premnarayan,
Brijmohan son of
Premnarayan,
Taradevi daughter of
Premnarayan, Manju
daughter of
Premnarayan, Shivani
daughter of
Premnarayan,
Devendra son of
Radheshyam, Uma
Devi widow of
Radheshyam, Asha
daughter of
Radheshyam, Anand
son of Radheshyam,
Archana daughter of
Radheshyam,
Government

543

Private

Agriculture

0.16

Manoj Kumar son of
Premnarayan,
Brijmohan son of
Premnarayan,
Taradevi daughter of
Premnarayan, Manju
daughter of
Premnarayan, Shivani
daughter of
Premnarayan,
Devendra son of
Radheshyam, Uma
Devi widow of
Radheshyam, Asha
daughter of
Radheshyam, Anand
son of Radheshyam,
Archana daughter of
Radheshyam,
Government

546

Private

Agriculture

0.004

Manoj Kumar son of
Premnarayan,
Brijmohan son of
Premnarayan,
Taradevi daughter of
Premnarayan, Manju
daughter of
Premnarayan, Shivani
daughter of
Premnarayan,
Devendra son of
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Radheshyam, Uma
Devi widow of
Radheshyam, Asha
daughter of
Radheshyam, Anand
son of Radheshyam,
Archana daughter of
Radheshyam,
Government

64 Private

Agriculture

0.0354

Shanti, daughter of
Panchuva; Lakhan,
father Kashi; Bhaiyan,
father Pachuva;
Kaunsha, daughter of
Panchuva; Ramvagas,
father Pachuva; Raja,
son of Kriparam;
Deshraj, father Satola

67 Private

Agriculture

0.0178

Lakhnlal, son of
Kashiram; Kasiya,
son of Punuva; Mrs.
Jugtia, wife of Kasiya;
Preeti, wife of
Shreeram

69 Private

Agriculture

0.0969

Shri Thakur Laxman
Ji Maharaj, Chief
Servant Priest,
Kunwarlal, son of
Thakurdas

72 Private

Agriculture

0.0996

Makhan daughter
Janaki, Jhundu aka
Jhagdu son Janaki

77 Private

Agriculture

0.0157

Prakash, son of
Babulal

79/3 Private

Agriculture

0.0032

Vaijnath, son of
Lalanju

[84/741/2

|Govemment

| |Agriculture

0.0655

|M.P. Government

85/4 Private

Agriculture

0.3297

Ramdas son of
Ummeda, Veeran son
of Mantola, Mukesh
son of Nathuram,
Nathuram son of
Mantola, Ashok son
of Pragilal, Akhlesh
son of Pragilal,
Brajesh son of
Pragilal, Rajesh son of]
Pragilal, Vimla
daughter of Pragilal,
Rampyari wife of
Pragilal, Vinod
Kumar son of
Nathuram, Rakesh
son of Nathuram,
Rohit son of Veeran,
Shahzad son of
Jumman, Ramcharan
son of Ummed

|Village: Madia khas

225

226106

| 1/2 | |Govemment

| |A griculture

0.4639

|M.P. Government |

Common (Private/Government)||Agriculture

0.1031

Government, Maya
wife of Veer Singh
Dangi, Lakhanlal son
of Jassu, Babulal son
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of Jassu, Mohit son of
Durg Singh Dangi,
Rohit son of Durg
Singh Dangi,
Sukhnandan son of
Chhakki, Shyambai
widow of Ramcharan,
Kashiram, Bhan
Singh son of
Ramcharan, Pushpa
widow of Parshuram,
Chhaya, Maya
daughter of
Parshuram,
Ramkumar, Balveer,
Ramsahay son of
Parshuram

[137

| |Government | |Agriculture

0.0098||M.P. Government

138

Common (Private/Government)|[Agriculture

0.0792||Government,
Sukhnandan son of
Chhakki, Shyambai
widow of Ramcharan,
Kashiram, Bhansingh
son of Ramcharan,
Balveer Ramsahay
Ramkumar son of
Parasram, Chhaya
Maya daughter of
Parasram, Pushpa
widow of Parasram,

139

Government Agriculture

0.0061([Madhya Pradesh
Government

192

Common (Private/Government)|[Agriculture

0.0895]|Government of
Madhya Pradesh,
Keshar wife Halku

193

Common (Private/Government)|[Agriculture

0.0754||Government of
Madhya Pradesh,
Keshar wife Halku

194

Common (Private/Government)|[Agriculture

0.0073||Government of
Madhya Pradesh,
Keshar wife Halku

195

Common (Private/Government)|[Agriculture

0.0512||Government of
Madhya Pradesh,
Keshar wife Halku

198

Common (Private/Government)|[Agriculture

0.1846{|Government of
Madhya Pradesh,
Prakash, Ramesh,
Suresh, Pritam,
Shirobhan son of
Ramnath, Rakesh son
of Jagdish Prasad
'Yadav, Mukesh son of]
Jagdish Prasad Dangi

199

Common (Private/Government)||Agriculture

0.0841||Government of
Madhya Pradesh,
Prakash, Ramesh,
Suresh, Pritam,
Shirobhan son of
Ramnath, Rakesh son

bz

of Jagdish Prasad

Yadav, Mukesh son of]

Jagdish Prasad Dangi
||Governrnent ||Agriculture || 0.0509||M.P. Government |
||Private ||Agriculture || 0.0014| |J asharath son of |
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||Shivdayal

7 ||
238

227 Private

Agriculture

0.0051

Asharam, son of
Rajaram; Jasrath, son
of Shivdayal;
Kripalsingh, son of
Swamiprasad;
Santoshsingh, son of
Swamiprasad;
Kalyansingh, son of
Swamiprasad.

N
w
\O

229 Private

Agriculture

0.0415

Asharams son
Rajaram, Jasraths son
Shivdayal,
Kripalsinghs son
Swamiprasad,
Santoshsinghs son
Swamiprasad,
Kalyansinghs son
Swamiprasad, Jasraths
son Shivdayal

240(|1238 Private

Agriculture

0.1588

Jasharath son of
Shivdayal , Kalyan
Singh son of Swami
Prasad, Kripal Singh
son of Swami Prasad,
Santosh Singh son of
Swami Prasad

)
=
_

239 Private

Agriculture

0.0223

Jasharath son of
Shivdayal, Kalyan
Singh son of Swami
Prasad, Kripal Singh
son of Swami Prasad,
Santosh Singh son of
Swami Prasad

W

|Government

| |Agriculture

0.0013

||M.P. Government

|Govemment

| |Agriculture

0.0075

||M.P. Government

NSRS

[E(E
W || N
=~

[\S}
~
~
=
S

Common (Private/Government)|[Agriculture

0.1504

Government of
Madhya Pradesh,
Shaligram T.
Kanhaiyalal
Chintaman son of
Jhumkalal, Lakshmi
Prasad son of
Muralidhar Savitri
daughter of
Kanhaiyalal

|41 ||Govemment

| |A griculture

0.096

||M.P. Government

|41 8 ||Govemment

| |A griculture

0.4619

||M.P. Government

| |A griculture

0.0198

||M.P. Government

|449 | |Govemment
248]

461 Private

Agriculture

0.337

Asin Khan son of
Lallu Khan, Jafran
Khan son of Lallu
Khan, Ulfat widow of
Lallu Khan, Ismail
Khan son of Lallu
Khan, Prem Khan son
of Jumman Khan,
Igbal son of Shakoor
Khan, Mustaq son of
Shakoor Khan,
Mumtaz son of
Shakoor Khan, Anisa
daughter of Shakoor
Khan




70

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

249]|[462

Private

Agriculture

0.0007

Prem Khan son of
Jumman Khan, Igbal
son of Shakur Khan,
Mustaq son of Shakur
Khan, Mumtaz son of
Shakur Khan, Anisa
daughter of Shakur
Khan

250)(463

Private

Agriculture

0.0597

Prem Khan son of
Jumman Khan, Asin
Khan son of Lallu
Khan, Jafran Khan
son of Lallu Khan,
Ulfat widow of Lallu
Khan, Ismail Khan
son of Lallu Khan

W
—

464

Private

Agriculture

0.0219

Asin Khan son of
Lallu Khan, Jafran
Khan son of Lallu
Khan, Ulfat widow of
Lallu Khan, Ismail
Khan son of Lallu
Khan, Prem Khan son
of Jumman Khan,
Igbal son of Shakoor
Khan, Mustaq son of
Shakoor Khan,
Mumtaz son of
Shakoor Khan, Anisa
daughter of Shakoor
Khan

b5l

| |Government

| |Agriculture

0.0532

|M.P. Government

| |Government

| |Agriculture

0.2675)|

|M.P. Government

s3][s1
2546

Common (Private/Government)

Agriculture

0.001

Government,
Panchamalal,
Avadhanresh,
Chintaman, son of
Jhumkalal, Sonal,
Nandini, daughter of
Tara, Mahesh, son of
Mahesh,
Dwarakaprasad,
Vivek, son of
Mabheshprasad, Leela,
widow of
Maheshprasad,
Jhumkalal, son of
Harcharan, Savitri,
daughter of
Kanhaiyalal,
Rajkunwar, widow of
Dwaraka

l611/1/1

| |Governrnent

| |Agriculture

0.0212|

|M.P. Government

N
W
N

[\
W
[*))

612

Common (Private/Government)

Agriculture

3.9912

Government, Manku
daughter of Chille
Ahirwar, Shobharaam
son of Shrimp,
Bhumanibai wife of
Kallu Manku wife of
Antaram, Ramcharan
Jasrath father of
Ghasiram Ladkunwar
Pankunwar daughter
of Ghasiram, Maldi
wife of Virju ta
Dhunde, Gunia wife
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of Suka, Bhunia wife
of Mantole, Bhajanlal
son of Devju,
Asharam son of
Devju, Shantidevi
daughter of Devju,
Pukkhan daughter
Devju, Bhunia wife
Manju Mu. Simbu
Weva Chaina Ta.
Ajuddi, Chotelal son
of Munna

257|(613 Common (Private/Government)||Agriculture 1.3897||Khargia widow
Ummeda, Ashok
minor son Sitaram
guardian mother
Bimla Beba Sitaram,
Leela wife Ganesh,
Roshan son Sitaram,
Bainiba daughter
Ummeda, Pushpa
daughter Sitaram,
Sohan son
Nandkishore,
Bhupendra son
Sitaram, Vimla wife
Sitaram, Azad son
Sitaram, Ganesh son
Ummeda, Kissu son
Ummeda, Bhuniya
daughter Khuman
weaver, Laxman son
Khuman weaver,
Government

[\
[
[es)

614 Common (Private/Government)||Agriculture 0.1446||Khargia widow
Ummeda, Ashok
minor son Sitaram
guardian mother
Bimla Beba Sitaram,
Leela wife Ganesh,
Roshan son Sitaram,
Bainiba daughter
Ummeda, Pushpa
daughter Sitaram,
Sohan son
Nandkishore,
Bhupendra son
Sitaram, Vimla wife
Sitaram, Azad son
Sitaram, Ganesh son
Ummeda, Kissu son
Ummeda, Bhuniya
daughter Khuman
weaver, Laxman son
Khuman weaver,
Government

7 Government Agriculture 0.0042([Madhya Pradesh
Government

[\ N
[*)) W
= \O

8 Common (Private/Government)||Agriculture 0.0306{|[Madhya Pradesh
Government,
Panchamlal,
Avadhanresh,
Chintaman son of
Jhumkalal, Sonal,
Nandini, Tara
daughter of Mahesh,
Mabhesh son of
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Dwaraka Prasad,
Vivek son of Mahesh
Prasad, Leela widow
of Mahesh Prasad,
Jhumkalal son of
Harcharan, Savitri
daughter of Kanhaiya
Lal, Prince widow of
Dwaraka

87

Government

Agriculture

1.2286

Madhya Pradesh
Government

90

Government

Agriculture

0.5931

Madhya Pradesh
Government

91

Government

Agriculture

0.2694

Madhya Pradesh
Government

92

Common (Private/Government)

Agriculture

0.0266

Government of
Madhya Pradesh,
Lakhanlal son of
Jassu, Babulal son of
Jassu, Mohit son of
Durg Singh Dangi,
Rohit son of Durg
Singh Dangi,
Radhalal son of
Gokal, Rakesh Kumar
son of Jagdish Prasad
Dangi, Yashpal son of’
Jai Singh Dangi,
Vidyadhar son of Shiv
Dayal, Prem Narayan
son of Shiv Dayal,
Parmanand son of
Gilonji Dangi

Village: Acchruma

ta

265

[\
[=N)
[*))

50/1/1

Private

Agriculture

0.0059

Lakhanlal son of
Mona, Ghanshyam
son of Mona,
Lachhulal son of
Pancham, Munnilal
son of Pancham,
Damrulal son of
Pancham, Manoharlal
son of Pancham

50/1/2/2

Private

Agriculture

0.0015

Ramku widow of
Bhagwandas, Ghansu
son of Bhagwandas,
Ramkishan father of
Bhuju Kushwaha,
Ramesh father of
Bhuju Kushwaha,
Jasrath father of
Bhuju Kushwaha,
Mohini Devi wife of
Ashok Kumar Tiwari,
Bhaurlal father of
Ramcharan, Seema
daughter of
Ramcharan Saur,
Akaln widow of
Umrao, Gyadin son of
Umrao, Raju son of
Umrao, Dharamdas
father of Damre
Kushwaha, Kashiram
father of Damre
Kushwaha, Kishanlal




[T &% 3(ii)]

HILT =T TSI AT

73

father of Damre
Kushwaha, Halka
father of Hardas, Sita
Bai Saur wife of
Kalka Prasad Saur

[\
[o)}
~J

51

| |Government

| |Agriculture

0.0252|

|M.P. Government

[N}
[*)}
<)

54/3

Private

Agriculture/Residential

0.2781

Rohit son of Prakash
Yadav, Gayatri
daughter of Walaram,
Malti wife of
Govindas, Pooja
daughter of Walaram,
Sonam Khare wife of
Krishnakant Khare
Kalpana wife of
Pradeep Khare, Arjun
Singh Yadav son of
Bhagwandas Yadav,
Brijbhushan Yadav
son of Bhagwandas
Yadav, Phoolchandra
Yadav son of
Bhagwandas Yadav,
Pushpendra son of
Har Prasad Yadav,
Vevi daughter of
Walaram, Rajni
daughter of Walaram,
Suman daughter of
Walaram, Anju
Srivastava wife of
Amit Kumar Khare,
Sridevi Verma wife of]
Lakhanlal Verma,
Karan Kumar Ahirwar|
son of Govind Das
Ahirwar, Suryakant
son of Govind Das
Ahirwar, Vevi Suman
Rajni daughter of
Walaram, Gayatri
daughter of Walaram,
Malti wife of
Govindas, Pooja
daughter of Walaram

[269][56

| |Govemment

| |Agriculture

0.0083|

|M.P. Government

| |Govemment

| |Agriculture

0.0156|

|M.P. Government

el
[271][58

Private

Agriculture

0.0618

Ramesh son of Kure
Raja son of Vimlesh,
Rekha Rani daughter
of Kure, Shanti
widow of Kure,
Kailash son of Kure,
Umesh son of Kure,
Khushboo daughter of
Umesh, Ramkali
widow of Vimlesh,
San daughter of Kure,
Vimlesh son of Kure,
Abhay son of Umesh

Village: Gatara

272|[1

Private

Agriculture

0.1004

Vrajendra s/o
Shyamlal, Anjana s/o
Vishal Singh,
Bhagwandas, son of

Chhak, Shanti
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daughter of Ganpat,
Rajesh Prasad s/o
Mathara Prasad,
ChandreshAshish s/o
Shalikram, Mira wife
of Premnarayan
Rekha daughter of
Koore, Ramkali wife
of Vimlesh, Raja son
of Vimlesh,
Khushboo daughter of
Umesh, Kailash son
of Koore, Ramesh son
of Koore, Abhay son
of Umesh, Ali father
of Ganpat, Vrajendra
father of Shyamlal,
Anjana wife of Vishal
Singh, Rampyari
Shanti daughter of
Ganpat, Rajesh Prasad
son of Mathara
Prasad, Chandresh
Ashish son of
Shalikram Meera wife
of Premnarayan,
Rekha daughter of
Koore, Vrajendra
father of Shyamlal,
Anjana wife of Vishal
Singh, Rampyari
Shanti daughter of
Ganpat Rajesh Prasad
son of Mathara
Prasad, Chandresh
Ashish son of Shalik
Ram Meera wife of
Premnarayan Rekha
daughter of Koore
Ahirwar, Kailash son
of Kure, Ramkali
widow of Vimlesh
Ahirwar, Raja son of
Vimlesh Ahirwar,
Abhay son of Umesh,
Smt. Ramrati Devi
wife of Laxmandas

—
(=]

|Govemment

|Agriculture

0.2699

||M.P. Government

13

Private

Agriculture

0.0325

Nathuram son of
Lalanju, Prakash son
of Lalanju

15/4/1

Private

Agriculture

0.0011

Halkai son of Ganesh,
Ramesh son of
Ganesh, Rekha Rajni
Phoolwati Anita
daughter of Chidami,
Patto widow of
Chidami Jagana son
of Ganesh, Charmiya
widow of Ganesh,
Prakash son of
Chidami

15/4/2

Private

Agriculture

0.0012

Chhakkilal son of
Bhagwandas

15/5

Private

Agriculture

0.0066

Sarju Prasad son of
Bhumanidas,




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

75

Shambhudayal son of
Bhumanidas

15/6/1

Government

Agriculture

0.0339([Madhya Pradesh
Government

[\S] [\S]
~ ~3
\O [}

15/6/2

Private

Agriculture

0.0016([Sarju Prasad son of
Bhumanidas,
Shambhudayal son of
Bhumanidas

280(|19/1

Private

Agriculture

0.0852([Sanjay son of

Shambhudayal
Avanish son of
Shambhudayal

[N}
o]
—_

211

Private

Agriculture

0.1822{[Sanjay son of
Shambhudayal,
Rashmi wife of
Ramkumar Dhimar

|25/3/3

| |Government

| |Agricu1ture

0.05||M.P. Government

[283][3/1/1

| |Government

| |Agricu1ture

0.057|[M.P. Government

| |Government

| |Agricu1ture

0.0014|[M.P. Government

| |Government

| |Agricu1ture

0.0297|[M.P. Government

| |Government

| |Agriculture

0.0413||M.P. Government

Private

Agriculture

0.1902||Devinder Kumar son
Ganesh Prasad Gupta,
Mukesh Kumar son
Ganesh Prasad Gupta,
Ramkumari wife
Madan Prasad,
Ramesh Prasad
Ramnath Singh

| |Government

| |Agriculture

0.0109||M.P. Government

289(|19/2

Private

Agriculture

0.0559||Vanshilal son of
Harju, Gopilal son of
Harju, Ghanshyam
son of Harju

Village: Prithvipur (np)

290){1709

Private

Agriculture

0.0017|[Kilkai Rajaram
Nabadurjan father
Jalam Sir father
Jalam, Damru,
Lampu, Munni,
Manohar son of
Pancham Kumhar,
Basante father Dalle
Kumbhar, Monsingh
Bhaiyalal father
Chidami, Jasoda
Godagomati Kapoor
daughter Chidami,
Mahendrakumar son
of Shyamlal Agarwal,
Ghanshyamdas son of
Mohan, Lakhanlal son
of Mohan

| |Govemment

| |A griculture

0.0098||M.P. Government

Private

Agriculture

0.0003||Sona Bai, wife of
Maniram Sahu

Private

Agriculture

0.0046||Sona Bai, wife of
Maniram Sahu

| |Government

| |Agriculture

0.0966| |M.P. Government

| |Private

| |Agriculture

0.1314||Sona Bai, wife of
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L]

||Maniram Sahu

[296][1717/1

297

300

| |Government

| |Agriculture

0.0302||M.P. Government

1718

Private

Agriculture

0.4504

Sona Bai, wife of
Maniram Sahu,
Kishan, son of Ramu

171972

Private

Agriculture/Commercial/Residential

0.7325

Kalpana, wife of
Satyanarayan Gupta;
Sweety, wife of
Vineet Jain; Santosh,
son of Ramkishun
Gangele; Badri
Prasad, son of
Nathuram Dangji;
Pushpendra, son of
Sundarlal

1723

Private

Agriculture

0.0013

Rajni wife of Deepak
Agarwal1/10, Anand
father of
Prakashchandra Jain
1/5, Sanjita wife of
Shailendra Agarwal
1/10, Shailendra
Deepak father of
Surendra Agarwal
1/5, Rakesh father of
Jagan 1/5, Soni,
Parmanand son of
Manua 1/20,
Manojkumar
Sanjeevkumar son of
Dayachand Jain 3/20

1724

Private

Agriculture

0.0002

Rajni wife of Deepak
Agarwall/10, Anand
father of
Prakashchandra Jain
1/5, Sanjita wife of
Shailendra Agarwal
1/10, Shailendra
Deepak father of
Surendra Agarwal
1/5, Rakesh father of
Jagan 1/5, Soni,
Parmanand son of
Manua 1/20,
Manojkumar
Sanjeevkumar son of
Dayachand Jain 3/20

1725

Private

Agriculture

0.005

Rajni wife of Deepak
Agarwall/10, Anand
father of
Prakashchandra Jain
1/5, Sanjita wife of
Shailendra Agarwal
1/10, Shailendra
Deepak father of
Surendra Agarwal
1/5, Rakesh father of
Jagan 1/5, Soni,
Parmanand son of
Manua 1/20,
Manojkumar
Sanjeevkumar son of
Dayachand Jain 3/20

|Village: Karguwan

[302][1034/1/1

| |Private

| |Agriculture

0.0241|[Rekha wife of
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Rameshwar 8/226,
Chatre son of
Nathuram 210/226,
Ramdevi wife of
Manoj 8/226

1035

Government

Agriculture

0.0286

Madhya Pradesh
Government

Private

Agriculture

0.0085

Ghanshyam Tanay
Jalam

303
[304][1036/6/1
305

1037/2

Private

Agriculture

0.0077

Achruba Kasiram son
of Shibba 2/3,
Ramdayal Harnarayan
son of Dhaniram
Prem widow of
Dhaniram 1/3

306|763

Private

Agriculture

0.9972

Laxmans father is
Kharya, Ganeshs
father is Kharya

307||765

Private

Agriculture

0.1199

Prabha wife of
Ramkumar,Meva wife
of Mahipat Singh
Rachana wife of
Narendra Singh
Yadav Hi. 3/4,Dropati
wife of Gyan Chandra
Rai, Chandpal Singh
son of Ganeshju,
Laxman son of
Kharge, Kallan son of
Ganeshju,
Ajabkunwar widow of]
Rajendra Singh,
Kaushalendra Singh
son of Rajendra
Singh, Punya Pratap
Singh son of Rajendra
Singh

766/1

Private

Agriculture

0.0016

Ganeshju father
Jujharsingh.

[o8) [o8)
(=3 (=]
\O [

773/2

Private

Agriculture

0.0484

Draupadi, wife of
Gyanchandra Rai,
Ajabkunwar, widow
of Rajendra Singh,
Kaushalendra Singh,
son of Rajendra
Singh, Punyapratap
Singh, son of
Rajendra Singh,
Chandrapal Singh,
father of Ganeshju
Thakur, Shankar
Singh, son of
Ganeshju Thakur,
Rajkumari, wife of
Tejpratap Singh
Parihar

310)|850

Private

Agriculture

0.0022

Rajkumar son of
Roopchandra Jain h.
1/18, Urmila wife of
Ramprasad Sahu h.
1/3, Kishanlal son of
Babulal Sahu h.
13/36, Kamlesh
Kumar son of Babulal
Sahu h. 1/4.
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311][867

Private

Agriculture

0.0056

Kashiram,
Dharamdas, Kishan
Lal sons of Damre,
Bhagwandas son of
Motilal urf Mutiya,
Durga widow of
Bhuju, Ramesh,
Mathura, Jasrath son
of Bhuju, Rahul Singh
son of Prahlad Singh
Thakur, Virendra
Singh son of Prahlad
Singh Thakur, Saroj
wife of Ramsevak
Kushwaha

312|879

Private

Agriculture

0.0013

Jagpal Singh Surendra
Singh Jaipal Singh
son of Santosh Singh
Munniraja widow of
Santosh Singh

313|(886

Private

Agriculture

0.0011

Har Prasad, Gokal
Prasad, Bhagoli son of]
Sukhlal

314|887

Private

Agriculture

0.0011

Sukes father Brijlal,
Brijlals father Nanne

|Village: madwa rajgarh

315](1

Government

Agriculture

1.1621

Madhya Pradesh
Government

|1053

| |Private

| |Agriculture

0.0264

||Brij lal son of Khare

[317][1054

| |Government

| |Agriculture

0.053

[318][1061/1

| |Govemment

| |Agriculture

0.7199

||M.P. Government

[319][1061/2

| |Govemment

| |Agriculture

0.5536

|
||M.P. Government |
|
|

||M.P. Government

320(|1061/2/5

Private

Agriculture

0.1607

Shukli Tanay Umed
Kachhi

321(|1061/2/6

Private

Agriculture

0.403

Anjali, minor
daughter of Paltu
guardian mother 1/6,
Rohit, minor son of
Paltu, guardian
mother 1/2, Rachna,
widow of Paltu 1/6,
Ramratan, son of
Andu 1/6

322||11132

Private

Agriculture

0.0002||Neelamkumar son of

Dhaniram 15/69,
Bimla daughter of
Bihari 6/69, Vanshilal
Ramkishan son of
Bhagwandas 26/69,
Chhakki son of Uddi
19/69

323||1135

Private

Agriculture

0.0023

Sukhlal son of Brajlal
1/2, Uma daughter of
Jagdish 1/12, Bhagoli
son of Sukhlal 1/12,
Gokul son of Sukhlal
1/12, Brajkunwar
widow of Jagdish
1/12, Makhan Lal son
of Jagdish 1/12, Har
Prasad son of Sukhlal
1/12

[24|[1139

| |Private

| |Agriculture

0.0011

||Rachna widow Paltu
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327

328

329

1/24, Ramratan son of
Andu 1/8, Rohit
minor son of Paltu
guardian of Rachna
1/24, Mathura Prasad
son of Bhuju 1/4,
Chaturi Ramprasad
son of Anandi 1/8,
Sukli son of Ummed
1/4, Anjali minor
daughter of Paltu
guardian of Rachna
1/24, Ramlal
Kushwaha son of
Chatre 1/16,
Dharamdas Kushwaha
son of Ramprasad
1/16

1145

Private

Agriculture

0.0011

Kashiram son of
Pyarelal 1/8, Kashibai
wife of Kalu 1/2,
Pukkhan widow of
Pyarelal 1/8, Ganesh
son of Pyarelal 1/8,
Kalicharan son of
Pyarelal 1/8

1147

Private

Agriculture

0.0024

Kashiram son of
Pyarelal 1/8, Kashibai
wife of Kalu 1/2,
Pukkhan widow of
Pyarelal 1/8, Ganesh
son of Pyarelal 1/8,
Kalicharan son of
Pyarelal 1/8

1148

Private

Agriculture

0.0031

Daruwa, Pauwa T.
Kamta 1/3 Anandi,
Andu, Hiralal father
Umed 1/3 same,
Chatre father Khare is
1/12 Dayaram
Khuman Harcharan
Jamuna son of
Harcharan is 1/12,
Kunji T. Hardas 1/24,
Sukhlal T. Brijlal 1/24
Anandi Sukhlal Dhalli
son of Brijlal is 1/12

1153

Private

Agriculture

0.0017

Kashiram son of
Pyarelal 1/8, Kashibai
wife of Kalu 1/2,
Pukkhan widow of
Pyarelal 1/8, Ganesh
son of Pyarelal 1/8,
Kalicharan son of
Pyarelal 1/8

1161

Private

Agriculture

0.0006

Rachna widow Paltu
1/24, Ramratan son of
Andu 1/8, Rohit
minor son of Paltu
guardian of Rachna
1/24, Mathura Prasad
son of Bhuju 1/4,
Chaturi Ramprasad
son of Anandi 1/8,
Sukli son of Ummed
1/4, Anjali minor
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daughter of Paltu
guardian of Rachna
1/24, Ramlal
Kushwaha son of
Chatre 1/16,
Dharamdas Kushwaha
son of Ramprasad
1/16

330||1164 Private Agriculture 0.0002|[{Sukhlal son of Brajlal
1/2, Uma daughter of
Jagdish 1/12, Bhagoli
son of Sukhlal 1/12,
Gokul son of Sukhlal
1/12, Brajkunwar
widow of Jagdish
1/12, Makhan Lal son
of Jagdish 1/12, Har

Prasad son of Sukhlal
L 1/12
|1220 ||Government ||Agriculture || 0.054||M.P. Government
332{(1263 Private Agriculture 0.0011{|[Bhaggu Dhamre son

of Bhagawandas hissa
1/4, Kamta, son of
Kalu hissa 1/4,
Chatre, Jasrath, and
Bhumanidas, sons of
Tulsi hissa 1/2

333|(1265 Private Agriculture 0.0011{|[Bhaggu Dhamre son
of Bhagwandas hissa
1/4,Kamta, son of
Kalu hissa 1/4,
Chatre, Jasrath, and
Bhumanidas, sons of
Tulsi hissa 1/2.

1458/734 Private Agriculture 0.1266(|Arvind s/o Umesh
Kumar

1459/734 Private Agriculture 0.0693(|Arvind s/o Umesh
Kumar

1460/734 Private Agriculture 0.0957(|Arvind s/o Umesh
Kumar

1462/734 Private Agriculture 0.1052(|Arvind s/o Umesh
Kumar

(98] 98] 98] 98] 98]
(%5 W W W W
o0 ~ AN N &

1588/738 Private Agriculture 0.0486(|Rajeshwari wife
Ayodhya Prasad,
Brijendra Prahlad son
Ayodhya Prasad
Vidhya, Bharti
daughter Ayodhya
Prasad 1/5, Dayaram
Govind Narayan m.
Shanti Bai Beba
Dwarka Prasad 3/5
Dwarka Prasad Bra.
Na.Va. Kashiprasad
T. Sarju Prasad Wali
Mother Shobha Devi
Veva Sarju Prasad
Pooja Devi Daughter
Sarju Prasad 1/5

|588 ||Govemment ||Agriculture || 0.0543||M.P. Government |
[340|[686 Private Agriculture 0.001{[Durga Prasad son of
Vavulal

|687 ||Private ||Agriculture || 0. 1097| |Ramkumari Saroj |
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342

343
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W
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Sunita daughter of
Nathuram hissa 1/6,
Guddi Vinita Preeti
daughter of Nathuram
hissa 1/6, Shivkunwar
widow Nathuram
hissa 1/18, Preeti alias
Pratibha daughter of
Nathuram hissa 1/2,
Chaturbhuj, Lakhan
son of Nathuram hissa
1/9.

696

Private

Agriculture

0.0013

Ramkumari Saroj
Sunita daughter of
Nathuram hissa 1/6,
Guddi Vinita Preeti
daughter of Nathuram
hissa 1/6, Shivkunwar
widow Nathuram
hissa 1/18, Preeti alias
Pratibha daughter of
Nathuram hissa 1/2,
Chaturbhuj, Lakhan
son of Nathuram hissa
1/9.

707

Private

Agriculture

0.0017

Ramkumari Saroj
Sunita daughter of
Nathuram hissa 1/6,
Guddi Vinita Preeti
daughter of Nathuram
hissa 1/6, Shivkunwar
widow Nathuram
hissa 1/18, Preeti alias
Pratibha daughter of
Nathuram hissa 1/2,
Chaturbhuj, Lakhan
son of Nathuram hissa
1/9.

708/4

Government

Agriculture

0.0492

Government School
Gadwa Rajgarh for
Horticulture

[716

|Government

| |Agriculture

0.0157

|M.P. Government

720

Private

Agriculture

0.0016

Siyasharan, Munnalal,
Harihar, Sureshprasad
son of Lakshmiprasad

721

Private

Agriculture

0.0019

Mrs. Hemwati wife
Siyasharan hissa
578/1680,
Sureshprasad son
Lakshmiprasad,
Munnalal son
Lakshmiprasad,
Harihar son
Lakshmiprasad hissa
1102/1680.

732

Private

Agriculture

0.0013

Rajendra Prasad, son
of Jamuna Prasad

734

Private

Agriculture

0.2523

Arvind son of
Umeshkumar

[737

|Governrnent

| |Agriculture

0.0284

|M.P .Government

738/1/1/1

Private

Agriculture

0.9617

Rajeshwari widow
Ayodhya Prasad 1/15,
Kashiprasad son
Sarjuprasad 1/20,
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W
W
[\e]

W
W
5]

Dwarka Prasad son
Sarjuprasad 1/20,
Shobha Devi widow
Sarjuprasad 1/20,
Govind Narayan son
Harprasad 1/5,
Brajendra son
Ayodhya Prasad 1/15,
Prahlad son Ayodhya
Prasad 1/15, Shantibai
widow Harprasad 1/5,
Pooja daughter Sarju
Prasad 1/20, Dayaram
son Harprasad 1/5

[739

| |Government

|Agriculture

0.0396|

|M.P. Government

740

Private

Agriculture

0.7045

Prakash, son of
Gyadin, Rajkumari,
wife of Rajendra
Prasad

Village: Ladwari k

has

[354][20

(98] W w w (98]
W (94 W W W
\O (o] ~ N N

Private

Agriculture

0.0028

Brijesh son of
Surendra, Ajab widow
of Surendra, Umesh
son of Surendra

22

Government

Agriculture

0.1035

Madhya Pradesh
Government

Government

Agriculture

0.0422

Madhya Pradesh
Government

34/1

Government

Agriculture

1.3426

Madhya Pradesh
Government

34/2

Government

Agriculture

0.3672

Madhya Pradesh
Government

Private

Agriculture

0.0051

Virendra Singh,
Lokendra Singh,
Shilendra Singh son
of Bhagwan Singh,
Mahesh Son Kamal
Singh, Shyam son
Kamal Singh,
Mithladevi wife
Kamal Singh, Mrs.
Suman wife Govind
Das.

Government

Agriculture

0.0364

Madhya Pradesh
Government

Private

Agriculture

0.0017

Gumnia wife Jhunde,
Bhagirath Munnilal
Beniprasad father
Bhunde Parvat
Rameshprasad
Dayaram Chhote Lal
Shyamlal Tanay
Bhunde, Harprasad
son Pappu, Pappu
Daru son Ghanshiram,
Pankunwar wife
Ghanshiram

Village: Tenipura

362][193

Private

Agriculture

0.1047

Mithulal son of
Khinde, Gayatri
daughter of
Ramcharan, Heerabai
widow Mirkhai,
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Ghasiram, Maniram,
Sukhlal son of
Mirkhai, Munna,
Bablu, Pappu, Govind
son of Ramcharan,
Chanda daughter of
Santosh, Parvati
widow Santosh,
Kamlesh son of
Santosh, Prakash son
of Santosh, Chhidami
son of Nathu,
Dhaniram son of
Nathu

194

Private

Agriculture

0.1825

Shanti urf Chandra
daughter of Munnalal,
Ramprasad, Sumit,
Panchmalal son of
Munnalal, Kamlesh,
Prakash, Laxman,
Govind, Umashkar
Tanay Ramcharan.
1/4, Munnalal,Mithulal
Tanay Vande

195

Private

Agriculture

0.0012

Chhidami Dhaniram
son of Nathu, Pappu
Govind Bablu son of
Ramcharan Gomti
daughter of
Ramcharan, Kamlesh
Prakash son of
Santosh Parvati Beba
Santosh Chanda
daughter of Santosh,
Hirabai widow of
Mirkhai, Ghasiram
Maniram Sukhlal son
of Mirkhai

202

Private

Agriculture

0.0011

Rohit son of
Ramratan

219/1

Private

Agriculture

0.0569

Mrs. Girja Devi, wife
of Sukhnandan

222/2

Private

Agriculture

0.0041

Veer Singh son of
Narayan, Dev Singh
son of Narayan

=
Bl
[370][251

[371][253

372

373

| |Government

| |Agriculture

0.0422|[M.P. Government

| |Governrnent

| |Agriculture

0.15||M.P. Government

| |Govemment

| |A griculture

0.03 19||M.P Government

| |Govemment

| |A griculture

0.0409||M.P Government

254

Private

Agriculture

0.0012

Siyaram son of
Valuva, Poonamdevi
son of Pappu, Rajjan
son of Sumer,
Thakurdas son of
Sumer, Ragwar son of
Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer

256

Private

Agriculture

0.0012

Siyaram son of
Valuva, Poonamdevi
son of Pappu, Rajjan
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374

375

376

377

378

son of Sumer,
Thakurdas son of
Sumer, Ragwar son of
Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer

266

Private

Agriculture

0.0012

Siyaram son of
Valuva, Poonamdevi
son of Pappu, Rajjan
son of Sumer,
Thakurdas son of
Sumer, Ragwar son of
Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer, Kanai
son of Tijuwa

268

Private

Agriculture

0.0002([Siyaram son of

Valuva, Poonamdevi
son of Pappu, Rajjan
son of Sumer,
Thakurdas son of
Sumer, Ragwar son of
Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer, Kanai
son of Tijuwa

269

Private

Agriculture

0.2627||iyaram son of Valuva,

Poonamdevi son of
Pappu, Rajjan son of
Sumer, Thakurdas son
of Sumer, Ragwar son
of Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer, Kanai
son of Tijuwa

270

Private

Agriculture

0.1308

Siyaram son of
Valuva, Poonamdevi
son of Pappu, Rajjan
son of Sumer,
Thakurdas son of
Sumer, Ragwar son of
Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer, Kanai
son of Tijuwa

271

Private

Agriculture

0.0021

Siyaram son of
Valuva, Poonamdevi
son of Pappu, Rajjan
son of Sumer,
Thakurdas son of
Sumer, Ragwar son of
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Sumer, Ladkuvar
widow of Laxman,
Prabhu son of Valuva,
Surendra son of
Laxman, Ghanshyam
son of Sumer, Kanai
son of Tijuwa

|282/1

[380]fa74

381

382

(%5
oo
53

W || W
o || o
A || DN

|95}

87

| |Government

| |Agriculture

0.0009|[M.P Government

| |Government

| |Agriculture

0.0664|[M.P. Government

476/2

Private

Agriculture

0.005

Mahendrasingh father
Ramsingh Thakur,
Balakdas father
Gaurishankar,
Vinodkumar father
Hargovind, Harlal
father Kashiprasad,
Ashjit father
Pancham,
Harishchandra father
Pancham,
Kashiprasad son
Antu, Govindas father
Kashiprasad.

477/1

Private

Agriculture

0.0209

Mahendrasingh father
Ramsingh Thakur,
Balakdas father
Gaurishankar,
Vinodkumar father
Hargovind, Harlal
father Kashiprasad,
Ashjit father
Pancham,
Harishchandra father
Pancham,
Kashiprasad son
Antu, Govindas father
Kashiprasad.

479/1

Private

Agriculture

0.0517

Rajpati wife of Jahar
Singh

482

Private

Agriculture

0.1223

Rajpati wife of Jahar
Singh

483

|Government

| |Agriculture

0.0214

|M.P. Government

484/2

Private

Agriculture

0.2939

Rajaram son of
Jageshwar

492

Private

Agriculture

0.0558

Rajaram son of
Jageshwar

500

Private

Agriculture

0.0014

Rajenti wife of
Balakdas,
Harishchandra,
Ashajit father
Pancham,
Jashodanandan,
Brijbhushan,
Kamlesh, Mukesh
father Asaram, Parvati
widow of Asaram,
Balkadas son of
Gaurishankar,
Yashoda wife of
Hardayal, Hariram,
Kriparam, Kamta
Prasad, Gurdyal son
of Lachhman, Anandi
son of Gangadhar.
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[389][500/549 Private Agriculture 0.0026|[Rajenti wife of
Balakdas,
Harishchandra and
Ashajit sons of
Pancham,
Jashodanandan,
Brijbhushan,
Kamlesh, and Mukesh
(sons of Asaram);
Parvati widow of
Asaram, Balakdas son
of Gaurishankar,
Jashoda wife of
Hardayal, Hariram,
Kriparam, Kamta
Prasad, and Gurdyal
sons of Lachhman,
Anandi son of

L] Gangadhar

|501 ||Government ||Agriculture || 0.0122||M.P. Government |

|502 ||Government ||Agriculture || 0.4045||M.P. Government |

|503 ||Government ||Agriculture || 0.0299||M.P. Government |

|504 ||Government ||Agriculture || 0.0312||M.P. Government |

|505/1/1 ||Government ||Agriculture || 1.1863||M.P. Government |

395||505/2/2 Private Agriculture 0.179[|Sonu son of Vinod,
Vinod Kumar son of
Kamal, Shashi wife of

L] Vinod

Village: Papawani east

396||59 Private Agriculture 0.3677||[Munni Raja daughter

Ganpat Singh, Pankaj
son Tanay Balkrishna
Sharma, Bhansingh
son father Swaroop
Singh, Veer Singh son
father Swaroop Singh,
Kishori Raja wife
Karansingh Thakur,
Dharmendra Singh
son Karansingh
Thakur, Arvindra
Singh son Karansingh
Thakur, Rajni
daughter Karansingh
Thakur, Mulchhiya
widow of Pancham
Premchandra
Harischandra, son of
Panchamsarman,
Sarju widow of
Narandas, Prabhu son
of Lachhu, Gulav son
of Asharam Dhanku
wife of Asharam,
Phula wife of Kurelal,
Devendra minor son
of Gulav guardian of
Gulav, Phunda son of
Halka, Baby widow of]
Kamlesh Pal, Hariom
son of Kamlesh Pal,
Julie daughter of
Kamlesh Pal, Ritu
daughter of Kamlesh
Pal, Abhilesh son of
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Ll |

|Narayandas Pal |

|860 ||C0mmon (Pn'vate/Government)||Agricu1ture “ 0.0121||M.P. Goverment Nala |

|Village: Vishanpurbhata |

3os|[111/1 Private Agriculture 0.35(|Bhagwatprasad Tanay

L Mathraprasad,

399 |1 1172 ||Private ||Agriculture || 0.3488||Bhu11u Tanay Manju |

4001120 Private Agriculture 0.1131{|Govindi son of Halku,
Madhuvala wife
Sajeevkumar, Jitendra
son of Shikharchand,
Pradeepkumar son of
Laxmichand,

Pradeepkumar son of
Laxmichand, Jitendra
son of Shikharchand,
Raghuveer son of
Banshi, Ramdevi wife
Banshi, Shukarti wife
Banshi, Puran son of
Banshi, Santosh son
of Banshi, Balakishan
son of Sarpan, Pavan
son of Bhunde,
Bhojprasad son of
Bhunde, Dayaram son
of Bhunde, Kamala
wife Mithala son of
Bhunde, Bhagirath
son of Bhunde,
Shyamatal son of
Bhunde, Chhotalal
son of Bhunde,
Munnalal son of
Bhunde, Viniya wife
Mahendra Yadav,
Dhaniram son of
Mansingh,
Dharamveer son of
Devprasad son of
Bhansingh, Rajput,
Tiliya wife
Harbhajan, Geeta wife
Harbhajan, Matadin,
'Vrindavan son of
Harbhajan, Balkadas
son of Baiju, Bharose
son of Harbhajan,
Matadin, Bharose,
Vrindaban son of
Harbhajan, Balakdas
son of Baiju,
Aatmaram, Hiralal
son of Kaushalyadevi,
Rameshwar son of
Pavan, Rajput,
Shrimati Malti wife
Shivshankar,
Aatmaram, Hiralal
son of Thakurdas,
Kaushalya wife
Thakurdas, Arvind
Kumar, Pita, Janaki
Prasad, Bhavdevi wife
Govind, Parvati wife
Shyamsingh, Manoj

son of Jagdish Prasad,
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Ratan Thakurdas
Balak Das son of
Baiju, 3/14, Rambai
wife Baiju, 1/14, Rati
Ramkali wife Baiju,
3/14, Munni son of
Baiju, 1/2, Juhi son of
Mannu, 1/2, Sukhram
son of Bhure, 1/2,
Prabha wife Jagdish,
Ramdevi wife
Bhagwandas,
Sukhdevi wife
Vinodkumar,
Chandrabhan son of
Dayaram, Archana
Nabalinga wife
Jagdish, Ramsahay
son of Jugan, Sher
Singh son of
Bhagwandas, Govind
son of Jugan, Bhavna
Nabalinga wife
Jagdish, Shersingh,
Jaghindi Singh son of
Bhagwandas, Govind
Singh, Maharaj Singh,
Ramsahay Kailash
son of Jugan, Prabha
wife Jagdish, Arjun
Bhavna wife Jagdish,
Ajaykumar, Sajeev
Kumar son of
Ramsevak, Basanti,
Kukade wife Anjudi
son of Mannu, Sunil
son of Veeran, Rajak,
Gulab son of Laxman,
Rajak, Deepak son of
Laxman, Rajak,
Rajkumar son of
Veeran, Rajak,
Balaram, Dhaniram,
Deshraj son of Halku.

120/2

Private

Agriculture

0.0022

Prabha widow of
Jagdish, Ramdevi
widow of
Bhagwandas,
Sudhadevi wife of
Vinodkumar,
Chandrabhan son of
Dayaram, Archana
minor daughter of
Jagdish guardian,
Ramsahay son of
Jugan, Sher Singh son
of Bhagwandas,
Govind son of Jugan,
Bhavana minor
daughter of Jagdish
guardian

121

Private

Agriculture

0.3371

Dwarka Prasad,
Ratiram, Jagdish
Prasad sons of
Pannalal, Roop Singh
son of Dhaniram,
Jitendra Kumar son of
Dhaniram, Maslati
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Chukkhe Channe
Ajudhdi son of Manu

122 Government

Agriculture

0.1045

M.P. Government
raasta

S
2

=

04123 Government

Agriculture

0.6284

M.P. Government
Chargah

S
N

136 Private

Agriculture

0.7398

Shersingh
Jaihindsingh son of
Bhagwandas,
Govindsingh
Maharajsingh
Ramsahay Kailash
son of Jugan Prabha
Veva Jagdish Archana
Bhavna daughter of
Jagdish, Ashutosh son
of Jahar Yadav,
Bainibai wife of
Lakhan Kushwaha,
Brajlal son of
Khushali Kushwaha.

406|(139 Private

Agriculture

2.0297

Govind, Ramsahay,
Maharajsingh Kailash
Tanay Jugan Prabha
wife Jagdish,
Archana, Bhavana
daughter Jagdish,
Sher Singh,
Jaihindsingh Tanay
Bhagwandas, Prabha
wife Jagdish,
Ramdevi wife
Bhagwandas,
Sudhadevi wife
Vinodkumar,
Chandrabhan son
Dayaram, Archana
minor daughter
Jagdish guardian,
Ramsahay son Jugan,
Sher Singh son
Bhagwandas, Govind
son Jugan, Bhavna
minor daughter
Jagdish guardian

| 141 | |Government

| |Agriculture

0.1151][M.P. Government

| 143 | |Governrnent

| |Agriculture

0.083||M.P. Government

| 145 ||C0mm0n (Private/Government)

| |Agriculture

0.1238||M.P Government

| |Agriculture

0.01 26| |Ratirarn Tanay Panna

|346 | |Private
[411][44

411 Common (Private/Government)

Agriculture

1.1009

Maniram Karan father
Rajaram Pawan
Deepu Tanay
Khushiram mu
Pushpa wife
Khushiram, Ramesh
Lakhan Ramsahay
father Imrat, Kalia
daughter Imrat
Ramkuwar wife
Imrat, Veer Singh
father Asharam
Yadav, Ramswaroop
Gulab Mahadev father
Asharam Yadav,

Phundi
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Tanyarghunandan,
Ajit father Kanai,
Ranmat father Halku,

44/2/5

Private

Agriculture

0.0492

Shobharam, son of
Anandi

45

Government

Agriculture

0.087

Madhya Pradesh
Government

46/1/10

|Private

|Agriculture

0.2371

||Ratiram, son of Panna

46/1/3

Private

Agriculture

0.0191

Premchand, son of
Phoolchand Jain

46/1/5

Private

Agriculture

0.0913

Kamalapat son of
Munnilal, Kapuri wife
of Kamalapat, Mamta
wife of Balwan, Soni
son of Ramdayal,
Balwan son of
Munnilal

46/2/1

Private

Agriculture

0.0206

Gaurav Sharma son of
Rajendra, Yash
Atishya son of
Praveen Kumar Jain,
Swasti daughter of
Praveen Kumar Jain,
Rakhi widow of
Praveen Kumar Jain

46/2/2

Private

Agriculture

0.0652

Kamalapat Valkishun
son of Munnilal
Vrajkishore Deepak
son of Soniram

48

Common (Private/Government)

Agriculture

1.2609

Neelam daughter of
Vijay Singh, Pinky,
Rinki, Preeti daughter
of Vijay Singh, Rahul,
Arvind son of Vijay
Singh (Government of]
Madhya Pradesh)

Government

Agriculture

0.0198

Madhya Pradesh
Government

60

Private

Agriculture

0.1651

Roopsingh son of
Balakdas, Roopsingh
Jitendrakumar son of
Dhaniram Yadav,
Sunil son of Dev
Prasad Rajput, Rahish
Amarsingh Akhilesh
son of Phullu,
Kesharbai wife of
Halku, Mulayam
Prakash Dinesh son of]
Halku, Rajesh
Chintaman son of
Ramkishan, Parsaram
son of Nathuram,
Gaurishankar son of
Brijlal, Sitaram son of
Meharwan, Disua son
of Sure, Akhilesh
Avdhesh Devendra
son of Moti, Balakdas
son of Kalu,
Dhaniram Sukhram
Kanhaiya Ramsevak
Ramprakash son of
Bhure, Balsingh
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Ramsingh son of
Chhandi, Kundan
wife of Chhandi,
Chandrabhan
Gulabsingh
'Vinodkumar son of
Bhagirath,
Ashokkumar of
Bhagirath,
Yadavendra Rahul
son of Farsaram,
Ramesh Ramsahay
Lakhan son of Imrat,
Kaliya daughter of
Imrat, Ramkuvar wife
of Imrat, Karan
Maniram son of
Rajaram, Swami
'Vrishbhan Shobharam
son of Anandi,
Gayadin Malkhan
Gotiram Hardayal son
of Govinddas,
Vinodkumar
Ashokkumar son of
Bhagirath, Ramkumar
Khushiram son of
Hinde, Dhaniram
Sukhram Kanhaiya
Ramsevak
Ramprakash son of
Bhure, Ramnath Setu
son of Dayaram,
Kamla daughter of
Dayaram,
Dwarakaprasad
Jagdishprasad
Ratiram son of
Patnalal

62

Private

Agriculture

0.0199

Dwarka Prasad
Jagdish Prasad
Ratiram son of
Pannalal, Roop Singh
son of Balakdas
Yadav, Roop Singh
Jitendra Kumar son of
Dhaniram Yadav,
Sunil son of Dev
Prasad Rajput, Rahesh
Amar Singh Akhilesh
son of Phullu, Azad
son of Chandan Singh
Rani daughter of
Chandan Singh,
Kesharbai widow
Halku Mulayam
Prakash Dinesh son
Halku, Mulayam
Prakash Dinesh, son
of Halku, widow of
Halku. Rajesh
Chintaman, son of
Ram Kishan.
Parasram, son of
Nathuram.
Gaurishankar, son of
Brijlal. Sitaram, son
of Meharwan.
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Ramkunwar, widow
of Bhagirath.
Chandrabhan,
Gulabsingh,
Vinodkumar,
Ashokkumar, and
Bhagirath. Ramesh
Ramsahay, Lakhan,
son of Imrat Kalia.
Daughter of Imrat
Ramkunwar, wife of
Imrat. Karan
Maniram, son of
Rajaram. Pawan
Deepu, son of
Khushiram. Pushpa,
daughter of
Khushiram. Gajrabai,
widow of Rambagus.
Hariram, Pushpendra,
son of Rambagus.
Urmila, wife of
Dhaniram, Matadin
Ramkumar
Khushiram son of
Hinde, Kamlesh
Satish son of Narayan,
Bhaiyaram son of
Girja, Gayadin
Malkhangotiram
Hardayal son of
Govindas, Sallu Bewa
Lampu Halku Damre
Panchi Kanai Tanay
Lampu, Ghasiram son
of Panna,
Vinodkumar
Ashokkumar son of
Bhagirath, Kumla
daughter of Raju,
Dhaniramsukhram
Kanhai Ramsevak
Ramprakash son of
Bhure, Ramnath Setu
Bhansingh son of
Dayaram Kamla
daughter of Dayaram,
Chandrabhan Gulab
Singh son of
Bhagirath

73

Private

Agriculture

0.0124

Dwarka Prasad
Jagdish Prasad
Ratiram son of
Pannalal, Roop Singh
son of Balakdas
Yadav, Roop Singh
Jitendra Kumar son of
Dhaniram Yadav,
Sunil son of Dev
Prasad Rajput, Rahesh
Amar Singh Akhilesh
son of Phullu, Azad
son of Chandan Singh
Rani daughter of
Chandan Singh,
Kesharbai widow
Halku Mulayam
Prakash Dinesh son
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Halku, Rajesh
Chintaman, son of
Ram Kishan,
Parasram, son of
Nathuram,
Gaurishankar, son of
Brijlal, Sitaram, son
of Meharwan,
Ramkunwar, widow
of Bhagirath,
Chandrabhan,
Gulabsingh,
Vinodkumar,
Ashokkumar and
Bhagirath, Ramesh
Ramsahay, Lakhan,
son of Imrat Kalia,
daughter of Imrat
Ramkunwar, daughter
of Imrat, Karan
Maniram, son of
Rajaram, Pawan
Deepu, son of
Khushiram, Pushpa,
daughter of
Khushiram, Gajrabai,
widow of Rambagus,
Hariram, Pushpendra,
son of Rambagus,
Urmila, wife of
Dhaniram, Matadin
Ramkumar
Khushiram son of
Hinde, Kamlesh
Satish son of Narayan,
Bhaiyaram son of
Girja, Gayadin
Malkhangotiram
Hardayal son of
Govindas, Sallu Bewa
Lampu Halku Damre
Panchi Kanai Tanay
Lampu, Ghasiram son
of Panna,
Vinodkumar
Ashokkumar son of
Bhagirath, Kumla
daughter of Raju,
Dhaniramsukhram
Kanhai Ramsevak
Ramprakash son of
Bhure, Ramnath Setu
Bhansingh son of
Dayaram Kamla
daughter of Dayaram,
Chandrabhan Gulab
Singh son of
Bhagirath

|Village: Neguwan khas

| |Govemment

| |A griculture

|| 0.0727||M.P. Government

[424][1193
423]

1218 Private

Agriculture

1.1065

Rajaberi daughter
Ulla, Vikas son
Ramswaroop,
Siyaram son Ulla,
Pushpa wife
Ramswaroop, Vinay
son Ramswaroop,
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Santosh T. Jairam,
Usha wife Shailendra
Kumar, Shailendra
son Sovendra Nath,
Keshchandra son
Sovendra Nath,
Dhanendra son
Hukumchandra,
Raghavendra son
Dhanshyam, Naveen
son Vijay, Rita wife
Sanjay, Geeta wife
Surendra, Puran son
Sukai.

1218/2

Private

Agriculture

0.0169

Shanti widow Poonu,
Sukhwati daughter of
Poonu, Moolchand,
Mukesh, Buddan sons
of Poonu

1218/3

Private

Agriculture

0.0292

Gokal Ahirwar son of
Ghanshu Ahirwar,
Asaram Ahirwar son
of Ghanshu Ahirwar,
Madan Ahirwar son
of Ghanshu Ahirwar,
Sukirti alias Sukhdevi
Ahirwar daughter of
Ghanshu Ahirwar

978/1/1/1

Private

Agriculture

0.2913

Satish Ahirwar son of
Gyasi Ahirwar,
Devkinandan Ahirwar
son of Gyasi Ahirwar,
Basanta, Harcharan,
Sarman son of
Faduwa, Raiya father
of Faduwa

978/1/1/3/1

Private

Agriculture

0.5224

Ashutosh Yadav son
of Jahar Singh Yadav,
Anil Kumar Koshikia
son of Motilal
Koshikia

Total”

61.2541
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